209 Motion oj Thanks on

MOTION OF THANKS ON THE
PRESIDENT'S ADDRESS

SHRI N. K. P. SALVE (Maharashtra): Mr.
Deputy Chairman, Sir, I deem it a matter of
very great privilege and honour to move that
an Address be presented to the President in
the following terms:—

"That the Members of the Rajya Sabha
assembled in this Session are deeply
grateful to the President for the Address
which he has bee, pleased to deliver to
both Houses of Parliament assembled
together on the 20th February, 1986."

Sir. to be abl, to perspicuously and
fairly put my submissions in a correct
perspective, succinctly, I will have to refer
to the political scene, the national scena
rio, in the days which immediately pre
ceded the day when the oath was taken
by Mr. Rajiv Gandhii as the Prime
Minister.

As we all know, the year 1983 unfortunately
saw certain regional, divisive and disruptive,
anti-national forces gathering almost
untrammelled and unchecked" momentum and
strength.  They became dangerously militant
and unfortunately raised a demand for secession
of a region from the Union of India. = Then
the earlier part of 1984 saw a cataclysmic,
political upsurge, creatihy ,, upheaval in the
country unprecedented afte, the post-parti-
tion riots.  The prosperous and beautiful land
of Punjab which was a bastion of the united
India's sovereignty and which I proved
stronger than the rock of Gibral-ter and an
impregnable fortress for the nation in the two
wars across the border, was engulfed very
unfortunately into extremely harmful

activities. This region found i self enmeshed
in a totally ir-frenzy  of lawlessness,
terrorism, loot, arson, vandalism, dacoity,
subversion unleashing  ruthless  diabolic
violence. The sanctum sanctorum of the
Holy Temnles

desecrated and proclaimed to shelter j the
criminal's and to carry on subversive activities.
Nation's integrity, unity and sovereignty stood
threatened very perilously. Nation's beloved
Prime Minister, then Indira Amma, was forced
into tak-
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ing a very unfortunate but unavoidable
courageous decision at the cost of risking her
life and the life of the Members of her very
small family.

On the 30th of October—wher, tempers
were running high and a section of the Indian
community had yielded to hatred and
vengeance in place to regional compassion—
she delivered a public speech in Orissa. That
was the last evening of ITher life. Contents of
her last public speech had a fervour and a
message of a Messiah and the tenor of her
prophetic utterances had the touch of the
divine visionery and it is here she had an
uncanny premonition of her assassination. She
told the world and the postarity and made
clear to them that she was hot worried about
the assassination; and that was becaug, °" her
faith in her people" that her martyrdom will
strengthen" India's unity and it integrity. So
long as patriotism and nationalism are
considered supreme among all the virtou-sities
bestowed on human-beinp, Mrs. Gandhi's last
words vrill inspir, and illumine the path of
posterity. Her message was on# which makes
mortals immortal.

The "assassination shocked the world, it
create” traumatic conditions for us in India.
The whole nation was plunged into an
unconsolable grief and an irreparable shock.
Nadir Baharsi hag written a very touching
couplet as to-the gtate of affairs in the country
on her assassination and I would like to g, on
record with thai couplet. Unfortunately not
many of us have an opportunity to jpeak on
her assassination. Therefore, 1 thought 1 will
take a few minutes on that aspect of the
matter. That also is relevant to the per-
formance of the Government subsequently that
we are going to disruss in this debate.

It was the traumatic conditions, the
unconsolable grief in which the nation was
plunged and eveTryTamily wa, shocked
beyond invagination. Nadir Banarsi has
written a couplet which i; so touching. The
couplet reads.

The nation was shocked, the morale
its lowest ebb, political uncertainty was

was at
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writ large on the assassination of Mrs. Gandhi.
She was killed at a time when a statesman like
her was needed the most, not only for us, but
also for the entire third world. And we did not
know what was going to happen to us. It was
the darkest hour in our lives.

But every dark cloud has a silver lining.
We saw her son, Rajiv, the young man
standing by the dead body of her mother
with an unmatched serinity, poise and courage
and his demeanor at that time restored
the maximu candadte; of into the hearts of
people. If we lost a great leader, we have
somebody upto whom India can look up now
to save itself, to save its unity, to save its
integrity and to maintain its sovereignty. He
sym-' bolises the towe, of the nation's strength

in himself. He instills confidence in the
people. But if we adhere to the values
which wo cherished all these years tbe nation

will look like a phoenix, emerging out of the
ashes stronger than what it was. This nation
fortunately hag been blessed  with
democracy. Fortunately in our democracy
from every crisis we have emerged stronger,
and this is what happened this time.

In th, meanwhile one realises that if
Mrs. Gandhi's assassination was a disaster
what followed after that disaster as a flfc
sult of the riots in different places in the
country was a sheer disgrace and shame.

In fact, those riots, I must submit. Sir
very regretfully were destructive of the
basic values for which Mrs. Gan

dhi gave her life. I really hope that tlie
rea] tribute by the nation to Mrs. Gandhi
can only be paid if we realise that secu
larism is an integral part of India life where
a brother should not be allowed to
kill another in ihe nam, of religion. We
are all basically one. We may be profess
ing different religions, diflerent castes,
different creeds, but we are all children
of one mother. Thei efore, that comrade-
rie and that brotherhood must rule
supreme. It is for tbis cause Mrs. Gandhi has
laid down her life.

Sir.  situation was extremely disturbed.
Law and order had deteriorated.  Discon-
certingly the nation wa, worried. Our friends
abroad were worried very much. |
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know this because On the day of her ass-

assination, I happened to be in Algeria as. a
representative of the Government ot India to
attend their annual republic day celebrations
and I realised the assassination news was
conveyed there in the meriting and I was
coming away without attending the function
there. I met the friends there and they were in
shock and tears. I realised the shock and the
trauma they were in. Our friends from the third
world countries thought that there was one
leader whom they could trust so fear-

I lessly to espouse their cause was no more to
fight their cause. Therefore, when Rajivji took
up the national scene, the scenario was an
extremely disturbed one. It was not in the
normal set of circumstances that he took his
oath and a very heavy responsibility devolved
on his shou?-

1 ders. End of 1984 he went to the people to
take their verdict, elections were held and in
the Lok Sabha an unprecedented and
unparallel mandate was given in his favour,
Opposition parties were eliminated' and one
of the main reason., I thought

why they had been elimina-
ted was, earlier the entire concentration was
made by the Opposition parties in running
Mrs. Gandhi down as one who wanted to
perpetuate a dynastic rule. People thought that
was the greatest mockery of the wisdom and
sense of the

electorate in a true democracy. We do not
have a Philippine variety of demo-
cracy. We have a true and real democracy. If
people want 'X', they will

have 'X'.If they want 'Y'they will

I have 'Y'. They proved it that it was their
wisdom and judgment which will prevail. It is
not the judgment of any-else. And with a
vengeance Shri Rajiv Gandhi was elected to
power and the reigns of the Prime Minister
came into hi* hands.

In this context and in this backdrop as a
scenario in the national scence after
taking oath as the Prime Minister, there are
quite a few achievements to his record which
are a milestone in the history of the achievement
of the entire nation as such-And the first of the
same was the Punjab Accord which he signed in
July, 1985. Asa result of the Accord, there
were elections in Punjab. It was a democratic
option exercised by the people of Punjao
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and one was delighted that whichever par* ty
won or whichever party lost, at least, the
democratic process in Punjab wag allowed to
function which had been hopelessly subverted
eariler on account ol violence and
terrorism. In the House, we had  occasions,
Sir, you will remember, and in that to
discuss the Punjab Accord and when the Punjab
elections were sought to be announced,
certain members from the Opposition
expressed their grave apprehensions  about
the  desirability  oil holding elections in
Punjab and when we stoutly supported that
elections must be held because ultimately, if
the democratic processes are allowed to
funtion, one thing would become clear in
Punjab and it is this ti)al a set of people, who
have been talking of secession, a set of people
who have been encouraging disruptive  forces
wili be taught a lesson once for ali ~ and they
would be exposed that they Consti tute a
microscopic minority. A vast majority, a very
large number of our Sikh brethern are those
who have never thought of any secession, who
accept India as theit motherland and who have
never considered opting ever out of the
Union. They want to remain as our brethern
as they have been in all these years. It was their
test. It was their choice as against the
microscopic few and an opportunity had to
be given, Mr. Khushwant Singh is not there. [
had stoutly said that elections should be held.
Mr. Khushwant Singh said' Mr. Salve is an
expert on income tax, in politics, obviously, he
know nothing. We should not hold elections. I
wish, he was here this afternoon to answer
what was the right thing. A right thing is a
right thing and if we h'ave to take certain risks
in pursuing the course, which is the right course
and even sacrifice has to be given because
unless a generation is willing to sacrifice, it
is impossible to expect that you either will be
able to  build a better and a bright tomorrow.
For future, unless you are willing to part with
some of the comforts today, you cannot expect
a better tomorrow for yourself and that was a
time when we had to take the risk. We were
willing to give sacrifice to which we agreed.
As a result, there were assassinations,
terrorism was unleashed and

as a result of which quite a few of our
people were killed. But thatis the price,
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perhaps, we had to pay to keep the burning
flame of democracy alive. The elections took
place. The Akali party was elected. The
mandate was given to their party. A new
Government was constituted. It was a victory,
as has been pointed out by the President of the
democratic processes over those of terrorism,
over those of disruption, over those of disin-
tegration. But now there is a very heavy
responsibility on the Akali Dal. The news
which we read these days about the events and
happenings, the lawlessness, the violence
which is prevalent in Punjab is causing very
grave anxiety to us, causing very grave anxiety
to the rest of the nation. We have not the least
doubts about the bonafides and the good
intentions of the Akali Dal. We have no doubt.
They want to put an end to this sort of terro-
rism. They do want to encourage forces, they
do not want to encourage Communalists, they
do not want to encourage insane
fundamentalists nor do they want that
disruptive activities to put Punjab into disarray
and disorder and take a pace backward than
going forward in industries and in other
matters. But it is absolutely necessary as has
been hinted by the President very rightly that
we must discharge our responsibility wtih
greater alertness and they should use a very
firm approach, a very firm handling of the
situation. They need to use all the power at
their command, to put down this lawlessness,
to put down these forces of disruption, to put
down these forces who are wanting to
perpetrate terrorism and handful of people
cannot be allowed to hold eve, Punjab o, the
nation to th* ransom. All of them must be
eradicated. They must be taught a lesson of
their life once and for all. There is considerable
importance so far a, the accord on Punjab is
concerned. So' far as the aceord on Punjab i
concerned, it is an extremely sacred document.
It is not purely au adjustment of boundary
between two States. It i not purely a question
of giving over Chandigarh and adjustments
here and there. There is something more basic
and more fundamental involved in it. To us it
symbolises the victory of secularism. It
symbolises the victory of democracy. And it
ensures for us the nation's unity and integrity.
Therefore, th« accord must be
implemented and ways
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[Shri N. K. P. Salve] must be found to get
over the obstacles and difficulties whicii seem
to have overtaken it.

I would be tailing in my duty if I did not
make a mention at this Juncture when I am
talking of the accord, about ihe demand ol the
.people of Haryana. It is too early for me to
s* anything and I will not comment on the
merits of what the demand of the one is and
what the demand of the other is. The matter is
pending before a commission; it is pending
before the Prime Minister. But I must submit
one thing in aU firmness: when we talk (f the
Punjab accord, when we talk of its successful
impleme~htation, we must also bear in mind
that we are obliged to be Just and fair to the
people of Haryana. There is a certain demand
that they are making regarding Abohar and
Fazilka, about Hindi-speaking villages in
Punjab. Today somebody was making a
reference that some s°rt of terror was sought
to be unleashed in those areas which are
Hindi-speaking areas. Nothing can be more
unfortunate and I endorse entirely the demand
of the hon. Member who said that the
Government in Punjab must put its foot down
very firmly and must once and fo, all bring to
an end this sort of terrorism. Terrorism and
democracy are a contradiction in terms. We
cannot talk of violence when we are, at the
same time, espousing the cause of democracy.
My respectful submission is that the claim of
Haryana for Abohar and Fazilka should b,
considered in an extremely calm an,j an
extremely objective manner. May be, as some
people say, thig claim is being put forward by
Haryana because they want to acquir, the
right of a riparian State. There is nothing
wrong in trying to acquire the right of a
riparian State if they are entitled to become a
(parian State. I hop; Jt will be looked into, for
I do maintain that successful implementation
of the Punjab aceord depends not only on the
satisfaction of the people of Punjab but on
equal satisfaction of th, people of Haryana as
well.

We have next the Assam settlement. AD
issue which had bedevilled solution for quite
some time was looked into a little more
pragmatically by the Prime Minister.

And even though we lost considerable

[ RAJYA SABHA ]

the President's Address 216

political mileage, even though in th, settlement
that was arrived at Dy the Prime Minister there
was complaint that there was lack of political
expediency, there was not a soul who said that
tha agreement o, the settlement on Assam
which was brought about by the Prime
Minister did not cater to, did not serv, and
subserve the national interest. I want to
make it clear that it is our attitude and the atti-
tude of ou, leader and our party that we do not
put the party's interests, our politics ahead of
national interest. The national interest will
always be ahead of us, whatever may be the
political ramifications and consequences.
We paid the price; we lost.  Our traditional
vote-bank did not for us and we no longer are
in power and authority. But it does not
matter.  We respectfully bowed  to the
verdict of the people of Assam. A new
Government of young people has taken over.
We ardently hope that the new Government
will do wel!  for the growth, betterment and
development of Assam. We wish them the
best of luck. One thing is absolutely clear
and it has to be understood because there are a
number of States where we are not in power
and authority.  Thig growing tendency of en-
couraging and stimulating regional parties to an
absolutely fanatical level, where one thinks that
in the interest of development of , region, one
must develop militancy and take recourse to
violence, take recourse to terrorism, take
recourse to subversive activities as long a.s
it is for the development of :he region, must
be put an end to. I am wunable to
understand, so far as the functioning of the
regional parties is concerned: how does a
regional party or a region ever expect that
other will  remain  backward that they
will languish in  poverty, they will
languish  in hunger but so far as we are
concerned we will build a Utopia for ours.lves.
Nothing can be mor; self-contradictory,
nothing can be more deceptious, nothing can
be more self-devouring than to think tha!
under the mini; of regionalism you can
subvert the basic norms of democracy and
you can indulge in anti-national activities.
It is an anathema to the region itself. 1 do hope
that the State Governmen's wil! realise the
responsibility on their heads. A lawless activity
is a lawless activity, whatever may be the
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ultimate object and purpose they want to
achieve. Our Constitution gives every
right ihority to every citizen
to peacefully launch a protest, in the manner
they want io launch. It is one of the most
liberal Constitutions in which political
dissent is not curbed in any manner
whatsoever, but the dissent must be exercised
in accordance with the constitutional right
which has been guaranteed, that one shouid
respect the viewpoint of the other. It is
implicit in the right it gives to dbsent.

Apart from the Punjab accord and
Assam settlement which were a landmark
in the process ot normalising the disturbed
situation in the country, it must be sub

mitted that these two settlements, these
two accords, have been a great tribute
to the statesmanship and the dynamic

leadership of a young Prime Minister who
has not been in politics for too long. By
the maturity that he has shown, the ma
turity of judgment he has  shown, the
dynamism he has shown, the sincerity he
has shown, he has endeared himself to
the entire nation. Therefore, thereafter
when the first session of Parliament was
held after the new Lok Sabha was consti
tuted, on the 17th January, ti lent,
while making a speech, mads certain ma
jor policy announcements, announcements
of some very major programmes-they are
enumerated in para 9 of his speech—and
the most important of them, according to
me, was the commitment to clean the pub
lic life, th; commitment to improving and
bringing abou judicial reforms and to
bringing about a new educational policy.
So far as a clean public life is concerned
I must say that the record of this Govern
ment ever since it has come into power
and authority is simply impeccable, sim
ply commendable, is a matter for which
everyone in the country has nothing but
the highest of eluogies to offer. It is a
matter of great gratification that it is not
only the businessman who was considered
dishonest, the Augean's stable had to be
cleaned right from the top. The high offi
cials in different Ministries =~ who have
worked in sensitive Economic Ministries,
they were not spared, the Customs Offi
cers were not spared, the Income Tax
Officers were not spared, even fhe people
who were supposed to be enforcing the
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I law, the CBT people, were not spared, thr
RAW people wer; not spared. Everyone who
was found wanting in cleanliness, who was
found wanting is integrity, was ruth-y
tackled with, action was taken, and for the
first time an impression was created that this
Government which want work faster and
faster does want a cle..:i administration.
There have been untiring, assiduous,
efforts in penalising the economic offenders.

I do not know how often allegations are
made against us that "your Government
is a Government of the rich,

it is a sell-out to the rich." I would ask you to
go to the rich, talk to the rich anu see v/hat they
have to say...

SHRI DIPEN GHOSH (West Bengal): Ho
many poor people go to you to get relief
from incomese!

SHRIN. K, P. SALVE: I am a little

my reply would have

been, certainly not members of the CPIM
hey have never paid atax in their life...

'EN GHOSH: ...because they don't have that
much of income. You are solutely right.

AN HON. MEMBER: You have never fo
sed your income.

SHRI DIPEN GHOSH: That is why
Bill for disclosure ofyou opposed it. It ison
record.

SHRIN. K. P. SALVE; It does not we have
to allow our-Lves to be entertained by
buffoonery and be tolerant...

SHRI DIPEN GHOSH: We are listening
for the third time to the nonsense. 3 P.M.

MR. DEPUTY CHAIRMAN: Please do
not interrupt him

SHRI N. K. P. SALVE: Sir, so fas as the
punishment of the economic offenders is
concerned, is there any doubt in the mind of
anybody that this Government has come out
with aiv absolutely unsparing hand? However
rich they may be, how-nighty they may be,
nobody  has
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[Shri N. K. P. Salve] been left out. Once

they are in the clutches of Shri Vishwanath
Pratap Singh, Mr. Vishwanath Pratap Singh is
just not available. His eyes are closed, his
ears are plugged and he would not want
anyone io talk anything about these things to
him.
Sir, I have been seeing from both sides of the
table as to what has been happening to the
economic offenders. For the first time, Sir,
The fear of God has been instilled in the
minds cf the economic offenders and it is the
highest tribute to this Government in the
implementation of its policy that they want to
cleanse public life because the public life
cannot be merely cleansed by cleansing those
who in the Government service and those
who are in the Government employment, out
it can be cleansed by bringing about a degree
of cleanliness in the business world also.And,
if the business people are so powerful that
they can control the elections through their
money power, let them relise that her; is a
Government whicii is not worried about their
money power and let them utilise their
money power whenever and wherever they
want io. But we will only show to the people
what we have been able to achieve againft
ihe economic offenders”

Sir, Income-Tax raids have been carried out
by Shri Vishwanath Pratap Singh and his
Department and its results are very well
known. People are frozen with mor-ar and
these people, those who have been tax
evaders, those who have been economic
offenders, are certainly living under a great
fear and, therefore, whatever else may please
you, please do not accuse us of supporting th
rich. May be le; us agree to disagree on
politics. But do not attribute motives to us
which are untrue and which are false.

About the raids. Sir. well, I certainly
congratulate the Finance Minister for having
instilled fear in the minds of the people. But I
was distressed to learn from the reports in the
newspapers, reports on the parties raiding on
the people ofthe Voltas. There may be
anything about it. But I have nodiing to do
with Voltas because they have never been my
clients. {Interruptions).

SHRI DIPEN GHOSH: What a dis-
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closure!
SHRIN. K. P. SALVE: Normally, I would
never mention what I have read in the papers.

SHRI NIRMAL CHATTERJEE (West
Bengal):  You say something about those
with whom you are in touch.

SHRI N. K. P. SALVE: Pardon?

SHRI NIRMAL CHATTERIJEE; You

. that you have not been in touch with;
Voltas. It is true. So, why don't you refer to
those with whom you are in contact?

SHRI N. K. P. SALVE: No purpose will
be served by my referring to them ati your
behest, Nirmal. If at all I refer, 1 will refer
myself privately to Mr. Vishwanath Pratap
Singh without, of course, violating the norms
of professional ethics.

SHRI DIPEN GHOSH: Sometimes you go
Io him privately here!

SHRI N. K. P. SALVE: Anyhow, Sir, it was
reported in the papers that so far as Voltas is
concerned-"T am only going by the newspaper
reporting-it has been uniformly reported that
there was some dispute on the interpretation of
the provisions of the law or the rules and while
the matter was sub judice in a court of law, the
professionals who manage the Voltas were put
under arrest and they were subjected to
interrogation for 72 hours. They were not the
capitalists and they were only professional
managers of that Company and everyone in
this country has a right to question, on the
basis of the law, the interpretation of the law
in a court of law and before a court of law, Sir,
Mr. Vishwanath Pratap Singh's Department
does not stand on a footing higher than that of
3 citizen I would like to make a request in this
House and I would like to make a public
statement that if what is reported in the papers
is correct and if the officers have been acting)
overzealously..

THE MINTSTER OF FINANCE (SHRI
VISHWANATH PRATAP SINGH); You
always believe the newspapers?

SHRI N. K. P. SALVE: What is it, Sir? I
did not get him.
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SHRI VISHWANATH PRATAP
SINGH: You always believe the papers?

SHRIN. K. P. SALVE: No, no, That is why 1
am putting il to you. I don't believe them. I
have been in the 1 & B Ministry and I have
been in the media. Anyday, Sir, I do hope that
whatever is  reported in th, papers is
incorrect, is incorrect as ever, because 1 do
not expect such a thing under Shri
Vishwanath Pratap Singh. But the way such
a thing has happened, I am sure he will
inquire into it and if the officers have acted
over-zealously and have overstepped and
transgressed the requirements of law and have
taken the law into their own hands, then, Sir, I
am sure, the offending officers will be
penalised as much as anybody else. It is

necessary so far as these raids are
concerned. I want to submit one more
thing. You have conducted raids. Yes-

terday only I was reading the Econamist. It is
stated that the amount, the quantumi of
currency which has been seized in the
collection of the direct tax reveals one
thing that as much as Rs. 10,000 crores of
concealed income has been surrendered
io taxation. While raids are necessary to
instil, as I said, some degree of terror into
the minds of the offending people, the real
approach is the approach of better and
voluntary compliance (han creating a
condition where the people fear the law. j ly
improve the quality of law that people start
respecting the law. You have the first time
taken bold decisions despite the criticism of
the people and the Opposition benches and
you have  made the law more rational and
you have seen the response of the people,
and it is because of the rationality of approach
in the taxation, the tax structure and  tax s,
that Rs 10,000 crores of black money has
been surrendered for taxation. The Indian
Income-tax Act is one of the most stringent, so
fas as the punitive measures are concerned.
Tbe criminal liability, the liability of being
sent to jail  is ons of the most stringent in the
world in the Indian Income-tax Act,, All of
that put together, the cumulative and rolled
into one could never get the sort of buoyancy
which it has got today. The only reason for
the buoyancy is that there is a certain response
of the taxpayer with the quality of the tax
laws.
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If the tax laws are irrational, there will never
compliance. The best wav is to qreate
conditions for voluntary compliance, which
you have done. Give the people a fair chance.
Give yourself a fair chance. Vishwanathji, [
do hope that with the success you have
achieved as a jesult of your policy, we will
never go back.

Sir, the economic situation has been
referred to by the President. Yesterday
I had extensively quoted while speaking
on the price rise. I will not go into it
again. Yesterday I was reading the Eco
nomic Review and the picture that it has
painted is a magnificent tribute, tremen
dous tribute, to the efficiency which has
been shown by the Government in the
management of the economy of the coun
tiy. It is a tribute to the way and the
manner in which the Finance Minister has
managed and looked after the price mec
hanism, despite a massive deficit, the
largest deficit in the post-independent
India. It has been ensured that the defi
cit h,, to be fully absorbed in the eco
nomic growth, as a result of which there
has been price stability, as a result of
whieh the infirtion has been the
i the preceding seven years. There
has been an overall growth which is high
ly satisfactorily described by the Econo
mic Survey of India. Agricultural growth
very we V'e ru'e like-
ly to reach the figure of 150 million tonnes.

Sir, pausing here for a moment. 1 would
like to voice my concern over an issue which
was raised by Mr. Dhabe It relates to the area
where I live, roundabout Nagpur. There are
beuatifu! orchards of oranges—in Amravati,
in Nagpur districts and other places. There are
beautiful orchards, beautiful orange trees. Thig
time the crop was magnificient. People who
came from there saW: we are going to have
plenty of oranges whch will sweeten the Tives
of people of this country and the people
abroad  when  they are exported.
Unfortunately, there was an unprecedented
hailstorm. We do not normally get such type
of hailstorms as at this time. Is not only
destroyed the entire fruits but I am toid
that they
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[Shri N. K. P. Salve] have hopelessly
affected the trees. Beautiful tvee; which
sweetened the life of the nation are, I am told,
on the verge ot perishing. 1 was surprised to
hear- when it was said that this is not. ..

SHRI JAGESH DESAI (Maharashtra):
For five years there is no crop.

SHRI N. K. P. SALVE; I was surprises
that the Government says that it is not a
national calamity. I do not understand.  Is
it an unnatural calamity or
what?

SHRI VITHALRAO MADHAVRAO
JADHAV (Mabharashtra): They make na-
tional calamities themselves.

SHRI N. K. P. SALVE; I am surpris
ed. I am shocked at this statement, ot
any Government, even if it is a Govern
ment of my party, which should say that
such massive destruction of crop and
havoc caused to the beautiful trees and
orchards wliich are on the verge of perish-
in;, and would not yield fruits for five
years, has not constituted a national cala
mity. If it ig not a national calamity,
a person who thinks that this is not a
national calamity must be either a congeni
tal idiot or an idiot of hi; own choke.
1 cannot understand this. 1 do hope,
Sir, and I am putting it to Vishwanathji,
my Leader here iU this House and to this
Government to take effective immediate
measures to see that the trees in Nagpur
and ound about Nagpur do not perish,
I do ot know what measures can be
taken. I am not an expert on agricul
ture. But surely 1 , mea
sure where this hailstorm and the adverse
and dangerouy effects of the hailstorm
could be undone.

Sir, com';- 1 where 1 le tt. I was*
referring to the economic situation referred to
by the President. The agricultural growth was
commendable: the industrial growth has been
more reasonbale; price stability is very
highly commendable; tax collections hav, been
buoyant, and this Plan which is an ambitious
Plan is being very efficaciously implemented.
There is one warning in the Economic
Review which I would like to reiterate. The
Government will have to be extremely cau-
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tious and always vigilant to ensure thai the
implementation of the Plan, the fun” ing does
not fan inflationary pressures People cannot
afford any inflation as such. 1 am sure, the
funding will always b* very rigorously
monitored to make sure that it does not bring
about any sort ot inflationary effect. Sir, the
reference to the public sector undertakings
also in the Economic Survey of India is of
some degree of disconcern. What is stated in
the Economic Survey of India is that tne mas-
sive investment in a developing country and a
poor country like India must have adequate
returns. We cannot afford to be satisfied with
a meagre and negligible return. Sir. the public
sector undertakings or ti it is anwith us.
We have built a very large and a massive
public sector which i like the Rock of
Gibralter that stand; us in times of difficulty.
That is the highest strength which we have in
our economy. Butitis necessary that w,
must optimise efficiency and productivity.
Optimal capacity use is essential, and we
must make the fullest possible efforts to get
the maxmum return on our investment. Peo
money has been invested, poor people's
money i involved in these Undertakings-And
every possible effort must be exerte.l and
asserted to see that we get the best out of it,
the optimal maximum productivity per rupee
which is invested there, increased. Our
input profit pr must be increased. Our
labour  productivity must be increased very
sul

ior Industrial policies have been
ed. to The to
eliminate 1 idieate

the unnecessary, insane and insensible pro-
cedures which were delaying and imped-the
growth. There is olso a thrust for encouraging
expansion of the various indut

mented. As to the pric, rise, I made my
submissions yesterday. 1 Have only to
reiterate one thing. You are entitled to protest.
You hav, heard our viewpoint. We have heard
your viewpo'nt in the matter. You are entitled
to protest. But is this pursuing of a policy of
disruption in thi national interest? I it in any
manner going to reduce the burden on the
poor which the price rise ha,, caused? You are
far more efficacious and far more efficient
here.
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SHRI JASWANT SINGH (Rajasthan):
Give up agitation in West Bengal and
Karnataka.

SHRI N. K. P. SALVE: That is what I am
saying.

SHRI JASWANT SINGH: Your Party
indulges in bandhs and agitations in Kar
nataka and West Bengal.

SHRI N. K. P, SALVE: Well, in West
Bengal and Karnataka, if my Party has .
engaged itself in a bandh, if it was on a purely
political issue, I would not know what the
matter is. But, certainly, what I say...
{Interruptions)

SHRI DEBA  PRASAD RAY  (West.
Bengal): I, West Bengal, the official pro-
gramme of the Government itself is to caTl
for bandhs from fime to tmie.  tin-
terruptions)

SHRI N.K.P. SALVE: I do not know aoout
the bandh in West Bengal. I do not know
about the bandh in Karnataka. But I certuntly
do know one ™S which Mr. D. P. Ray is
saying. In West Bengal it is the only
Government of its type in the world which
organises bandhs against its  own
Government. {Interruptions). And, yoa can
imagine. Sir, that their faith and belief in
democracy, their faith and belief in the ballot
box is lost, and the only way they think they
can organise ill favour of their Government is
By asRng for an outright closure. It i; an
amazing phenomena. There is no Government
in the world which is doing such a thing. You
can show me any Government in the world
w'nich  organise bandhs against itselt
{Interruptions) At any rate, Sir, what I say is
that no useful purpose is being served by
these banks in Calcutta or Karnataka, unless
we are protesting against ruthless and
merciless killings of our people. In these
bandhs we cannot g, and we cannot work, as
was happening in West Bengal. 1 was
submitting, can they give one good reason
what they have achieved by these bandhs,
except the political mileage?

A political mileage at the cost of national
interests i, the greatest disaster for thig
counry, let me tell you. You will not accept it.
I do ,ot expect you to
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be sensible and accept this. But what | wish to
say about bandhs and disruptive protests is
that you certainly are entitled to make
peaceful protests without disruption of work.
You raised a tremedou-; amount oF protest in
the other House. And there are innumerable
ways of protesting efficaciously. But when
you call a bandh to reduce or lessen the
burden the those whose burden needs to be
reduced. it is disruption, if is disruptive
politics rmd ii i dangerous politics

Sir, the overall tone of the management: of
the economy and the mechanism of the pric,
management has been very commendable.
Paragraphs 36 to 43 of the Presidential speech
deal with the foreign policy. Tt fiais been
reiterated that our"com-mitment to peace is
just not negotiable, our commitment to fight
apartheid, racial discrimination is absolutely
uncompromising., Our sympathies are always
with the valiant fighters of South Africa and
in whichever form it is possible and in
whichever manner it is possible, we shall fight
and fight to the last against apartheid and
racial regime of South Africa. The President
in his Address has also protested against the
continued denial of the inalienable right ot the
Palestinians. But there is one things that I
would like to submit,

Sir, 1 was going through the Economic
Survey of India and there is a reference
to the importance of improving our rela
tions with our neighbours. We have an
extremely heavy defence expenditure on
the anvil. In the Budget we will find
that we have to give this country
I a defence erpenditure the luxury of which
this country cannot afford. Every rupee we
spend on the defence is at the cost of
providing a school or drinking water to some
village or a hospital for our sick. It is at the
cost of poverty eradication programmes. It ig
at the cost of the development of fhi country.
It is at the cost of elevation of the people
above the poverty-line. Therefore, the defence
expenditure is an expenditure which should no
longer be considered, in my opinion, as a
sacred cow. It must be properly and aptly
evaluated and ultimately if we have our
relations improved with our neighbours,
which is not very difficult; T have not the
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least doubt in my opinion, that both  the
countries cannot afford this type of defence
expenditure. So far as we are concerned, w,
hav, to pay through our nose at the cost of
our development, at the cost of ou, growth.
The other people may get by way of aid and
other means. But they have to mortgage their
independence. I am sure that it will not b, in
the interests of both the countries to increase
their defence spending, It will be in the
interests of all the countries around us to have
amicable good relations,  goodwill amongst
us. After all, what is it that we hav, to fight
for. Large many issues have been already
resolved. And,- after all, if issues cannot
be resolved across the table, by parleys, 1
do not understand what is the difference
between human beings and animals. Let us
go by the process of resolving our disputes
by peaceful means and not increasing
defence expenditure right and left. In this
Seventh Five Yeai- Plan if we are going to be
loaded and burdened with a massive defence
expenditure  which is contemplated here, 1
am afraid that will be only at the cost of the
poorest of the poor, at the cost of the deprived
and the dispossessed and at the cost of the
privileged and the under privileged 1 think
the Prime Minister has a fantastic amount of
appeal to ihe people of Pakistan. I am
saying] it with a certain degree of authority. I
am associated with Pakistan authorities of the
Cricket Control  Board. We are holding
World Cup in  1987. It takes ug to
different countries, to Pakistan-Lahore, and
they come to us and we keep talking to them,
and when we talk to the people in the bazaars
and in the shops, when  we talk to an
ordinary person, the village people, the
amount of goodwill they show for Rajivji and
for Tndia is amazing. I do not understand
where does the question of war arise! Or is it
purely an instrument in the hands of some
scrupulous people to remain entrenched in
power? The bluff has to be called  off. 1
do hope that a more objective and! a less sub-
jective approach be taken so far as  defence
expenditure is concerned and it must be
realised that mounting defence expenditure is
not an inevitability in this coun-
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try; it cannot be inevitable for a poor country
like India because we have fat-too many
important projects for which we need funds.
There are cultural ties and sports ties which
need be improved. Unfortunately, the
Finance Minister has gone away. I wanted to
put it to him that he must do everything
possible to increase the visits on cultural
missions in all countries roundabout us. We
should also increase cultural ties and sports
ties with different countries, particularly with
Pakistan.

President's speech refers to anti-poverty
programme in para 45. "The need of the hour
is to enable the poor to better their lives.
Science and technology have to support this
fundamental objective. To this end,
Government are mounting technology
missions in the following areas:

(i) Drinking water for all villages;
(i) Eradication of illiteracy;

(tii) Vaccination and immunisation

of children;

(iv) Production of oilseeds and ma-
nufacture of edible oils;

(v) Improved communications."

I congratulate the Government for embarking
on these projects as anti-poverty measures
and 1 do hope if itis efficaciously and
effectively implemented, we would have
eradicated this menace of poverty very
substantially.

I cannot end without referring to para 54
of the speech of the President. He hints at a
very major electoral reform which I think is
overdue in this country. And in para 54, this
is what the President has hinted at:

"To safeguard the health and vitality of
our basic political institutions..."

SHRI M. S. GURUPADASWAMY
(Karnataka): Last year also it was theve but
not fulfilled.

SHRI N. K. P. SALVE: It was referred to
last year. Anti-Defection Bill has come. But |
am referring to it in a different context. It is
said: "... vitality of our basic political
institutions, changes will be needed in our
electoral and other
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laws. Government will hold wide-ranging
consultations with; the leaders " I don't
think thi» was there last year.

SHRI DIPEN GHOSH: You read last
year's Address.

SHRI N. K. P. SALVE: Maybe- you are
right.

SHRI M. S. GURUPADASWAMY: We
raised it with the Prime Minister when we
met him.

SHRI N. K. P. SALVE; Time has come
when electoral reform should be so brought
about that the menace of money power from
the elections iy removed and eradicated lock.

stock and barrel, and that can only be clone if
she Government is going to take up major

burden, the extensive large constituencies
which the Lok Sabha election candidates have
to encounter and even the candidates who
want to contest even the Assembly elections,
and if you were to see the imperative necessity
today of the means to be able to fight
elections, it makes a mockery of the
democracy itself. Unless a man has substantial
money power or the backong of substantial
money power, one would be scared to plunge
into it. For this, Opposition and my party have
been equally guilty all these days. But I do
hope if we are honest about this, that is, the
eradication of the supremacy of money power,

then electoral reform should be so brought

about that anyone put up by the party could
contest and whether he has the means or does
not have the means should be an irrelevant
consideration, and the right person at the right
spot should be kept on being elected.

Therefore, Sir, I conclude by adding-in the
words of the President-that now is the time
to ensure greater political cohesion so that
the battle against poverty and backwardness
can be won.
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MR. DEPUTY CHAIRMAN: The Motion
has been moved and seconded. Now we take
up amendments.

Amendment Nos. I to 12 Mr. Lal K.
Advani not here. Mr. Ashwani Kumar not
here. Mr. Pyarelal Khandelwal not here. Mr.
Kailash Pali Mishra not here. Mr. Shankar
Singh Vaghela not here.

Amendment No. 13. Mr. Satya Prakash
Malaviya not here.
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Amendment No. 14. Mr. Satya Prakash
Malaviya not here.

SHRI SUSHIL CHAND MOHUNTA
(Haryana): Sir. I move:

14. That at the end of the Motion,
the following be added, namely:—

"but regret that the Address does not
mention about the manner in which the
Punjab Accord is to be implemented to
the satisfaction of the States concerned."

15. That at the end of the Motion.
the following be added, namely:—

"but regret that the Address does not
mention anything with regard to the
implementation ofthe Assam
Accord."

MR. DEPUTY CHAIRMAN: Amendment
Nos. 16 to 19. Mr. Satya Prakash Malaviya
not here.

SHRI SUSHIL CHAND MOHUNTA: Sir,
I move:

20. That at the end of the Motion, the
following be added, namely:—

"but regret that the Address does not
mention above the payment of huge
outstanding cane arrears and need for
giving remunerative prices X0 the cane
growers."

MR. DEPUTY CHAIRMAN: Amendment
Nos. 21 to 31. Mr. Sarya Prakash Malaviya
not here.

SHRI SUSHIL CHAND MOHUNTA: Sir,
I move;

32. That at the end of the Motion,
'the following be added, namely:—

"but regret that the Address does not
mention about the need for effective
measures to contain the price spiral and
inflationary trends which are weakening
the economy of the country."

33. That at the end of the Motion,
the following be added, namely:—

"but regret that the Address does not
mention about the growing insecurity
among the Governrnent employees
consequent on tho judgement
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given by tlie Supreme Court while
interpreting  Article 311(2) of the
Constitution."

34. That at the end of the Motion, The
following be added, namely:—

"but regret that the Address does not
mention about the severe drought
conditions prevailing in various parts of
the country."

35. That at tbe end of the Motion,
the following be added namely:—

"but regret Ihat the Address does not
mention about the need for speedy
implementation of the recommendations
of the Report of the Backward Classes
Commission."

36. That at the end of the Motion,
the following be added, namely:—

"but regret that the Address does not
mention about the eruption of
Communal violence in various parts of
the country."

37. That at the end of the Motion,
the following be added, namely:—

"but regret that the Address does not
mention about the need for electoral
reforms in the country."

38. That at the end of the Motion,
the following bs added, namely:—

"but regret that the Address does not
mention  about the failure of
Government to give compulsory edu-
cation to children in the age group of 6
to 14 years as provided in the
Constitution."

39. That at tlie end of the Motion,
the following be added, namely:—

"but regret that in the Address no
concrete steps have been suggested td
solve the unemployment problem and,
to give a reasonable unemployment
allowance to the unemployed educated
and uneducated youths in the' country."
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40. That at the end of the Motion, the
following be added, namely:—

"but regret that the Address does not
mention about the abnormal rise in the
prices of indigenous newsprint which is
crippling the newspaper in* dustry in
the country."

41; That at the end of the Motion, the
following be added, namely:—

"but regret that the Address does not
mention  about the failure of
Government to implement land reforms
in the country."

MR. DEPUTY CHAIIRMAN: Amend*
ment Nos. 42 to 61. Mr. Chitta Basu not
here.

SHRI S. W. DHABE (Mabharashtra): Sir, |
move-.

62. That at the end of the Motion,
the following be added, namely:—

"but regret that the Address does not
mention any steps for the transfer of
Chandigarh to Punjab and for the full
implementation of the Punjab accord."

63. That at the end of the Motion,
the following be added, namely:—

""but regret that the Address does not
mention any steps to be taken for the
implementation of the Assam accord."

64. That at the end of the Motion,
the following be added, namely:—

"but regret that me Address does not
specify any concrete steps for the
introduction of electoral reforms, so
necessary for healthy functioning of our
Parliamentary Democracy, and suggest
a time-bound programme in this
regard."

65. That at the end of the Motion,
the following be added, namely:—

"but regret tWat the Address does not
mention anything about the speedy
implementation of land ceiling
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legislation and distribution of surplus
land."

66. That at the end of ihe Motion,
The following be added, namely:—

"but regret that the Address docs not
mention any new direction for the
formulation of a National Labour Policy
and for creating healthy industrial
relations."

67. That at the end of the Motion,
ihe following be added, namely:—

"but regret that the Address does not
mention  anything about  physical
education and recreation and does not
suggest any plan for the same."

MR. DEPUTY CHAIRMAN: Amendment
Nos. 68 to 126. Mr. Gurudas Das Gupta not
here. Mr. Chaturanan Mishra not here. Mr.
Suraj Prasad not here Mr. Indradeep Sinha not
here.

SHRI DIPEN GHOSH (West Bengal): Sir,
I move.-

127. That at the end of the Motion,
the following be added, namely:—

"but regret that the Address does not
mention about the failure of the
Government in taking effective steps to
minimise accidents in coal mines."

128. That at the end of the Motion,
the following be added, namely:—

"but regret that the Address does not
mention about the failure of the Government
to consult all Central trade unions and

standing Labour Committees  before
bringing any labour legislation for
enactment."

129. That at the end of the Motion,
the following be added, namely:—

"but regret that the Address does not mention
about the failure of the Government in
formulating uniform policy ' for giving loans
to the people of rural areas by nationalised
bank."

130. That at the end of the Motion,
the following be added, namely:—

"but regret that the Address does not
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mention about the failure of thi Government
to reduce the interest rates on Joans

given to marginal farmers and
sharecroppers."
131. That at  the end of the Motion,

the following be added, namely:—

"but regret that the Address does not
mention about the failure #f the Go-
vernment to bring down the pn:es the
steel and cement."

132. That  at the end of tlie Molion,
the following be added, namely:—

"but regret that the Address does not
mention about the failure of tile Government

to protect the handloom wea-f vers of the
country."
133. That at the end of the Motion.

the following be tickled, namely:—

"but regret ihat the Address does not
mention about the equitable distribution of

river waters for irrigation purposes I
among various States."
134. That  at the end of the Motion,

the following be added, namely:—

"but regret that the Addres, ioesnot
mention about the threat to the integrity
of the country from increasing
communal and caste feelings and the
steps taken to tackle the menace."

135. That  at the end of the Motion,
the following be added, namely:—

"but regret that the Addres- docs noi
Mention about the failure to implement
the land ceiing laws."

136. That  at the end of the Motion,
the following be added, namely:—

"but regret that the Address does not
mention about the failure to ¢;Jd the vast
disparity in the prices of agricultural
commodities and industrial products."

137. That  at the end of the Motion,
the following be added, namely: —

"but regret that the Address does not
mention about the need to enact a central
legislation for agricultural workers."
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138. That at the end of the Motion,
ihe following be added, namely:—

"but regret that the Address does not
mention about ihe need to provide hous-
ing sites to the landless poor arid neces*
sary financial assistance to them to
construct houses."

139. That at the end of th* Motion,
ihe following be added, namely:—

"but regret that the Address does not
mention about the clear and firm policy
of the Government regarding nationali-
sation of industries."

140. That at the end of the Motion, the
following be added, namery:—

"but regret that the Address does not
mention about the punitive steps for
deliberate violation of orders regarding
reservations (order) for Scheduled Castes
and Scheduled Tribes."

141. That  at the end of the Motion, :he
following be added, namely:—

"but regret that the Address does, not
mention about the need to grant regional
autonomy to the Nepali speaking people
in three hill sub-divisions of the district of
Darjeeling, within the State of West
Bengal."

142. That  at the end of the Motion, the
following be added, namely:—

"but regret that the Address does not
mention about the need for providing
more Central assistance for the deve-
lopment of hill areas in the district of
Darjeeling."

143. That at  the end of the Motioa, the
following be added, namely:—

"but regret that the Address does not
mention about the need to develop tou-
rism in the district of Darjeeling, which is
one of the most beautiful tourist spots in
the world."

144. That  at the end of the Motion, the
following be added, namely:—

"but regret that the Address does not
mention about the failure of the Go-
vernment to undertake concrete mea-
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sures to revamp and rejuvenate the tea
industry in the (Tea) district of Dar-
jeeling."

145. That at the end of the Motion, the
following be added, namely:—

"but regret that the Address does not
mention about the failure of the Gov-
ernment to provide pension to agricultural

labourers, widows and the disabled
persons."
146. That at the end of the Motion, the

following be added, namely:—

"but regret that the Address does not
mention about the need for exempting the
poor and marginal farmers, barga-dars and
agricultural workers from the payment of
agricultural and other Government loans
and interest on cooperative loans
throughout the countiy."

147. That at the end of the Motion, the
following be added, namely:—

"but regret that the Address does noi
mention about the failure to put curbs on
consumption by the rich."

148. That at  the end of the Motioa, the
following be added, namely:—

"but regret that the Address does not
mention about the curtailment of the State
Governments' powers."

149. That at the end of the Motion, the
following be added, namely: —

"but regret that the Addres does not
mention about the miseries and difficulties
faced by thousands of tribal people
displaced in the course of implementa-

tion of different projects in the country." 150.
That
be added, namely:—

"but regret that the Address does not
mention about the fact that the fruits of

development are beyond the reach of a
large section of population."”

151. That at the end of the Motion, the
following be added, namely.—

at the end of the Motion, the following

"but regret that the Address does not
mention about the failure of the Go-
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vernment to evolve a policy to eradicate
mass illiteracy from the country."

152. That at the end of the Motion,
the following be added, namely:—

"but regret that the Address does not;
mentions about the need to fight all
obscurantist, communal and undemocratic
ideas in the field of education."

153. That at the end of the Motion,
fhe following be added, namely:—

"but regret that the Address does not
mention about the need for inclusion of
Nepali, Maithili, Manipuri and: Dogri
languages in the Eighth Schedule to the
Constitution."

154. That at the end of the Motion,
the following be added, namely:'—

"but regret that the Addres does not
mention about the failure of the Go-
vernment in checking the recurrence of
flood havoc in the country."

155. That at the end of the Motion,
the following be added, namely:—

"but regret that the Address does not}
mention about the need for adequate
financial help to the States which are
affected by drought, flood and other
natural calamities."

156. That at the end of the Motion,
the following be added, namely:—

"but regret that the Address does not
mention about the increasing insecurity in
rail travel."

157. That at the end of th, Motion,
the following be added, namely:—

"but regret that the Address does not
mention about the increasing incidence of
rail accidents and derailments."

158. That at the end of the Motion,
the following be added, namely:—

"but regret that the Address does*not
mention about the fact that the country->
side is still outside the purview of the
public distribution system."

[ RAJYA SABHA ]

the President's Address 244

159.That  at the end of the Motion,
the following be added, namely:—

"but regret that the Address does not
mention about the prevailing bonded
labour system in the country."

160. That at the end of the Motion,
the following be added, namely:—

"but regret that, the Address does not,
mention about the child labour system.
prevailing in the country."

161. That at the end of the Motion,
the following be added, ntmely:—

"but regret that tlie Address does not
mention about the failure of the Go-
vernment to give land/property rights to
refugees from erstwhile East Pakistan, now
settled in various parts of the country."

162. That at the end of the Motion,

tlie following be added, namely:—

"but regret that the Address does not
mention about the failure of the Go-
vernment to locate one of the units of
Bharat Electronics Limited in West
Bengal."

163. That at the end of the Motion,
Ihe following be added, namely:—

"but regret that the Address does not
mention about the failure of the Go-
vernment to have a policy of national
minimum wage."

164. That at the end of the. Motion,
the following be added, namely:—

"but regret that the Address does not
mention about the threat being posed to the
peace and security of the world by the
US.A. due to its policy of heavy
militarisation."

165. That at the end of the Motion,
the following be added, namely:—

"but regret that the Address does not
mention about the growing pressure from
the Multinationals for security for
themselves a free run of the underdeve-
loped countries so that neocolonialism)
could get back, what old colonialism had
lost."
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166. "That nt the end of the Motion,
the following be added, namely:—

"but regret that the Address does not
mention about the US naval base in
Diego Garcia in the Indian Ocean, which
is a constant threat to the security of the
littoral States."

167. That at the end of the Motion,
the following be added, namely:—

"but regret that the Address does non
mention about the rapidly deteriorating
international situation and the danger of
war due to imperialists pursuing! their
policy of arms build-up, stationing) new
and powerful nuclear missiles in Europe,
policing of the Gulf area and! the Indian
Ocean, with the expansion of existing
bases like the nuclearised Diego Garcia
and the setting up of new bases."

168. That at the end of the Motion,,
the following be added, namely:—

"but regret that the Address does not
mention about the arming of Pakistan
with lethal weapons by the United States
of America and the resultant threat to the
country's security."

169. That at the end of the Motion,
the following be added, namely:—

"but regret that the Address does not,
mention about the continuance of the
U.S. and Pakistan hostility towards andj
interference in the internal affairs of
Afghanistan."

170. That at the end oi the Motion,
the following be added, namely:—

"but regret that the Address does not
mention about the failure of the Go-
vernment to nationalise all the foreign
assets in the country."

171. That at the end of the Motion,
the following be added, namely:—

"but regret that the Address does not
mention about the failure of the Go-
vernment to nationalise the monopoly
holdings of our country."

172. That at the end of the Motion,
the following be added, namely:—
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"but regret that the Address does not
mention about the increasing impove-

rishment of the rural masses."

173. That at the end of the Motion,
the following be added, namely:—

"but regret that the Address does noli
mention about the need-based wage policy
in India."

174. That at the end of the Motion,
the following be added, namely:—

"but regret that the Address does not
mention about the need for radical land
reforms in the interest of the peasants and
agricultural labourers."

175. That at the end of the
the following be added, namely:—

Motion,

"but regret that the Address does not
mention about the failure of the Go-
vernment to curb the monopolists and
foreign Multinationals in the counlry."

176. That at the end of the
the following be added, namely:—

Motion,

"but regret that the Address does not
mention about the fact that the Govern-
ment is giving further concessions to
Monopolists and Multinationals."

177. That at the end of the Motion,
the fol low Wg be added, namely:—

"but regret that the Address does not
mention about the deteriorating economic
situation in the country, with the rate of
inflation increasing day by day and
resulting in steep rise in the prices of
essential commodities."

178. That at the end of the Motion,
the following be added, namely:—

"but regret that the Address does not
mention about the allround attack on the
living standards of the people through
increased taxation and attacks on the wage
of workers and employees."

179. That at the end of the
the following be added, namely:—

Motion,

"but regret that the Address does not
mention about that need for the abolt-
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[Shri Dipen Ghosh] "but regret that the Address does not
. L mention about the historical importance of
lion of "contract labour systefti in the the Supreme Court judgement in the Shah
country. Bano Case."
180. That at the end of the Motion, the

following be added, namely:—

"but regret that the Addr«s does not
mention about the Government's failure to
ensure equal pay and facilities for working
women.

ISI. That at the end of the Motion. The
following be added, namely:—

"but regret that the Address does not
mention about the failure to reach the per
capita minimum income and per capita
minimum availability of many essential
commodities to a majority of the
population in the country.'

182. That at the end of the Motion,
the following be added, namely:—

"but regret that the Address does not
mention about the conspicuous con-
sumption by the affluent and miserable
living conditions of the vast majority of
the common people."

183. That at the end of the Motion,
the following be added, namely:—

"but regret that the Address does not
mention about the mounting unemploy-
ment in the country."

184. That at the end of the
the following be added, namely:—

Motion,

"but regret that the Address does not
mention about the inability of the Go-
vernment to amend the Constitution to
make right to work a Fundamental Right."

185. That at the end of  the
following be added, namely:—

Motion, the

"but regret that the Address does not
mention about the increasing atrocities on
women in the country."

186. That at the end of the Motion, the
following be added, namely:—

"but regret that the Address does not
mention about the increasing menace of
dowry-deaths in the country."

187. That at the end of the Motion, ihe

following be added, namely:—

18S. That at the end of the Motion, the
following be added, namely:—

"but regret that the Address does not
mention about the U.S.  Government's

war-like threat to the Government of
Libya."
189. That at the end of th, Motioa, ihe

following be added, namely:—

"but regret that the Address doesnofl
mention about the act of air pirac) by the
USA over the Mcditarian Sea."

VM). That at the end of the Motion, the
following be added, namely:—

"but regret that the Address doe> not
mention about the need for the seting: up
of a ship repairing yard in West Bengal."

191. That at the end of the
the following be added, namely:—

Motion,

"but regret that the Address doecaot
mention about the need for the setting up
of a ship-building complex at Haldia in
West Bengal."

192. That at the end of the
the following be added, namely:—

Motion,

"but regret that the Address de*;} not
mention about the need for 'fhe sitting up
of an electronics unit in West Bengal."

193. That  at the end of the Motiop,
the following be added, namely:—

"but regret that the Address does, noi)
mention about the need for expansion and
modernisation of the Durgapur Steel
Plant, Alloy Steel "Plant, Durgapur,
IISCO, Burnpur and Kulti Works."

194. That at  ihe end of the Motion,
the following be added, namely:—

"but regret that the Address does not mention
about- the delay on the part of the Central
Government to clear the West Bengal
Governments proposal tai  set up new

powers units in the State."
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195.That at the end of the Motion,
Mowing be added, namely:—

"but regret that tlie. Address does not
mention about the setting up jf an IDPL
unit in West Bengal."

196. That at the end of the Motion,
the following be added, namely:—

"but regret that the Address does not
mention about the need for reopening of
closed industrial units in West Bengal
by nationalising these units."

197. That at the end of the Motion,
the following be adaed, namely:—

*'bul regret that the Address does not
mention that an unemployment allow-
ance would be given to the unemployed'
persons till such time as they get a job"

198 .That at the end of fhe Motion, the
following be added, namely:—

"but regret that the Address does not,
mention that the post of Governor will
be abolished and alternative institutional
arrangements made for maintaining
channels of communication between the
Union and th© States."

199. That at  the end ofthe Motion, the
following be added, namely:—

"but regret that the Address does not
mention that the subject of education
would be reverted to the State List."

200, That at the end of the Motion, the
the following be added, namely:—

"but regret that the Address does not
mention about the need for special grant
to universities which the States cannot
meet."

201. That at the .nd of the
following be added, namely:—

Motion, the

"but regret that Address does not mention
about the need for deletion of the
Concurrent List and the transfer each of the
items covered by it to the State List; (b)
need for deletion of Article 24-8 and
introduction of an explicit provision so that
the residuary  powers vest with the States
and not with the Union; (c) need for deletion
of. Or amendments to. Articles 249,
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252 and 254 so that no State could be
deprived of any legislative powers which
belong to it without its prior concurrence;

(d) need for deletion of Ancles 200 and 201 in
their present form, and making it obligatory
on the part of the Governor to give assent to
all Bills passed by the State Legistlature; on
item belonging to the State List."

202. That at the end of the Motion, the

following be added, namely:—

"but regret that the Address does not
mentio” that Articles 247 and 254 would be so
amended that the Union Government's powers
to legislate on items belonging to the State List
do not exceed beyond a period of six months."

203. That at the end of the Motion, the
following be added, namely:—

"but regret that the Address does not
mention that the  State = Governments
would be allowed parallel jurisdiction
over radio and television."

204. That at the end of the Motion,
the following be added, namely:—

"but regret that the Address does not
mention that the planning would be
decentralised right up to the village level".

205. That at the end of the Motion,
the following be added, namely:—

"but regret that the Address does not
mention that the objectives as adumbrated
in the Industries (Development and
Regulation) Act, 1951, would be redefined,
and the responsibility for overall planning
and licensing of industries would be
transferred to the States."

206. That at the end of the Motion,
the following be added, namely:—

"but regret that the Address does not
mention about the need for the setting up a
nuclear plant in West Bengal."

207. That at the end of the Motion,
the following be added namely:--

"but regret that the Address doe; not
mention about the need for setting up of
HMT Unit in West Bengal."
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208. That at the cud of the Motion,

the following be added, namely:—

"but regret that the Address do?s not
mention about the per capita availability
of many essential articles which is far
short of the goals set for the Govern-
ment'in the early years of planning."

209. That at the end of the
the following be added, namely:—

Motion,

"but regret that the Address does not
mention about ihe large number oi; bills 1
passed by the West Bengal Legislature
Assembly which are pending with  the 1
Central Government for Presidential as-
sent since long".

210. That at the end of the Motion the
following be added, namely:—

"but regret that the Address does not
mention about the mining accidents re-
sulting in deaths of several hundred mine
workers."

211. That at tie end of the Motion, the
following be added, namely:—

"but regret that the Address does not
mention about the dangers of the elitist
education sought to be introduced by the
proposed new education policy"

212. That at the end of the Motion, The
following be added, namely:—

"but regret that the Address does not
mention about the failure of the Govern-
ment to acquire surplus land in the country
and distribute the land to the ladless
labourers."

213. That at the end of ihe Motion, the
following be added, namely:—

"but regret that the Address does not
mention about the minimum wage to be
introduced for working people."

214. That at the end of the Motion the
following 'ie added, namely:—
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"but regret that the Address does no
mention about the failure of the Gove;n
ment to carry out the Directive principles
as embodied in Articles 38, 30 and 4t to 50
in part IV of the Constitution."

215. That at the end of th.: Motion, the
following be added, namely:—

"but regret that the Address es not
mention about the fail ire of Government to
guarantee the trade nnions their rights of
collective bargaining and trade union rights
without any discrimination."

216. That at the end of ihe Motion, ihe
following be added, namely:—

"but regret that the Address does not
mention about the failws of the Govern-
ment to sit up a Committee consisting of
sitting judges of High Courts to rectify
existing erroneous working ei.iss consumer
price index."

217. That at the end of the Motion, the
following be added, namely:—

"but regret that the Address does not
mention about the mismanagement and
mal-administration in industrial unit
taken over by the Government."

218. TLat at the end of the M.lic-n, the
following be added, namely:—

"but regret that the Addless does not
mention about the U.S. imperialism and
Pakistan, who are trying to destabilise India
through their nefarious activities of aiding
and encouraging secessionist forces within
the country".

219. That at the end of the
the following be added, namely:—

Motion

"but regret that the Address does not
mention about the U.S. imperialism which
is trying to encircle India by establishing
military bases around our country and by
supplying sophisticated arms to the
regimes hostile to damocracy."

220. That at the end of the
following be added, namely:—

Motion, the
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"but regret that the Address does not 1
mention about the root causes ~ which harm
the unity and integrity =~ of'the j country
and failure of Govt, of define the ways to
root them out.

221. That*at the end of the Motion, the
following be added namely:—

"but regret that the Address does not
mention about the need to immediately
provide for compulsory and universal
school education in the country."

222. That at the end of the Motion,
the following be added, namely:—

"but regret that the Address does not
mention about the einitser role played by
the Multinationals in the Third World by

passing on to them their discarded
technologies."
223. That at the end of the Motion,

the following be added, namely:—

"but regret that the Address does not
mention about the need for abandonment
of the Government's present policy of
wooing the Multinationals."

224. That at the end of the Motion,
ihe following be added, namely:—

"tout regret that the Address does not
mention about the failure of the Government
to take long-term measures with a view to
alleviating the ~ obno- ' .xious effects of
the Bhopal tragedy."

225, That at the end of the Motion, ihe
following be added, namely:—

"but regret that Addres; does not
mention about the distribution of public
money through bank loans on the re-
commendations of Members of Parliament
of Members of Parliament and Members
of Legislative Assemblies belonging to
Congress (1) Party."

250. That at the end of the Motion, the
following be added, namely:—

"but regret that the Addsess does not
mention about the problem of rehabili-
tation of refugees from erstwhile East
Pakistan|Bangladesh to this country".

MR. DEPUTY CHAIRMAN: Amend-
ment Nos. 227 to 249. Mr. Upendra not
heate.
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SHRI BISWA GOSWAMI
Sir. I move.

250. That at the end of the Motion, the
following be added, namely:—

(Assam):

"but regret that the Address doe; not
mention about the judgement of the
Supreme Court in respect c'f Article 311 (2)
of the Constitution which adversely affects
the Government employees."

251. That at the end of the Motioa
the following be added, namely:—

"but regret that the Address does not
mention about the serious situation in
Jammu & Kashmir causing violence and
unrest."

252. That at end of the
the following be added, namely:—
"but regret that the Address does not
mention about bringing in basic radical
structural change, in the economic system."

253.  That at the end of the
the following be added, namely":—
"but regret that the Address does not
mention about the need for electoral
reforms in the country."
254. That at the end of  the
the following be added, namely:—
"but regret that the Address does not
mention about the failure of the
Government to take effective measures to
check growing industrial sickness."

255. That at the end of the
the following be added, namely:—

Motion

Motion

Motion

Motion

"but regret that the Address does not
mention about the steps for early trasfer of

Chandigarh to Punjab and for full
implementation of the Punjab Accord."
256. That at the end of the Motion

the following be added, namely:—

"but regret that the Address does not
mention about the steps so far taken for the
implementation of the £ssam Accord."

257. That at the end of the Motion,
the following be added, namely:—

"but regret that the Address does not
mention about the need to give un-
employment allowance to the unemployed
persons."
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258. That at the end of the Motion, 2w
following be added, namely:—

"but regret that the Address does not
mention about the need for implementation of
a composite price policy ensuring
remunerative prices to peasant producers
parity between the prices of agriculture
produce and industrial products and inputs,
limiting the difference in the prices paid to
the primary producers and charged from the
actual consumers to twenty pe, cent and
guaranteeing supply of all essential
commodities at controlled prices, through a
net work of public distribution system by
nationalising the whole, sale trade."

259. That at the end of the the following
be added, namely:—

"but regret that th, address does not
mention about measures to b, taken to
nationalise jute, cotton textiles, sugar,
vanaspati. medicines)drugs and other es-
sential food-prccessing industries."

260. That at the end of the Motion, the
follownig be added, namely:—

"but regret that the Address does not
mention about the fact that, in most of the
States, the implementation of land xe-forms,
including the land -ceilings and
distribution of surplus land to the tiller has
come to a dead halt."

261. That at the end of the Motion, the
following be added, namely:—

"but regret that the Address does not
mention about th, fact that even after 37
years of Independence nearly one third of
the Indian villages have not been provided
with drinking water."

262. That at the end of the Motion, the
following be added, namely:—

"but regret that the Address does no’.
mention about the growing regional
imbalance and the steps to correct them."

263. That at the end of the Motion, the
following be added, namely:—
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"but regret that the Address does not
mention ,bout the failure of the Government
to unearth black money effectively."

264. That at the end of the Motion, the
following be added, namely %-

"but regret that the Address does not
mention about the growing economic
disparities  resulting in more and more
people going below the proverty line."

265. That at the end of the Motion, the
following be added, namely:—

"but regret that the Address does not
mention about the increasing tentacles of
Multinationals on the Indian economy."

The questions were proposed”.

SHRI DIPEN GHOSH: Mr. Deputy
Chairman, Sir, I have gone through the 12-
pages President's Address. And though it was
very tiresome, I listened to Mr. ,N;K:P. Salve's
speech, 45-minute long speech, he made while
moving the Motion of Thanks to the President.

Sir, I regret to point out that tho President's
Address hardly reflects the State of the nation
a it ts today. I also regret that despite his
eloquence, Mr. Salve could not salvage it.

Mr. Deputy Chairman, Sir, in the
President's Address the President says:

"Communalism continues to pose a
serious threat to national unity. It is being
retaforced by religious fundamentalism
and fanaticism,"

The President has also called upon tho
nation to isolate these forces of fundamen
talism and communalism. But what  an
irony that after the President had deli
vered this speech, the next day the same
Government brought in a legislation to
appease the Muslim fundamentalists. And
if that legislation is  made into  an Act,
it would throw the Muslim women to
the wolves of the male chauvinist world.
This piece of legislation will deal a ser
ious blow to the judiciary and to the con

cept of equality before the law. This i*
bound to promote sectarianism in the
country that is already riddled with so
many divisions and encourage each
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community to retreat into a psychologi- i
cally walled ghetto to of its own and
damage the prospect of national identity
taking precedence  over  more narrow

lakes.  Ifone groupisso  excluded, others
will claim the same privilege or
disqualification and that might be tho

beginning of the end of aU common

norms and institutions

We are told that a Minister of State of the
Union Cabinet, Shri Arif Mohammad Khan,
has resigned in protest again*r this move made
by the Central Government. I congratulate him
because he could show the courage to stand up
acainst this move to appease the
fundamentalists; and I will urge upon you, of y
want to stand by hig Address, if really want to
stand by the Motion of Thanks which you have
moved and sup- I port, to show your courage
and force the Government to withdraw that
BiH, becaus? it has hurt not only the Muslim
poor, but has also hurt the Muslim intellectuals
and muslim scholars now here in the Arab
world has a Government brought forward such
a type of legislation. And while we claim
ourseives to be a secular country, we ar,
bringing in a Bill with a nomenclature for
giving certain rights to the Muslim divorced
women...

SHRT KALPNATH RAT (Uttar
Pradesh'): But we are a secular country.

SHRT DTPF.N GHOSH: ..and that
nomenclature runs against that declaration
in the Constitution.

The President again suggests in this
Address that these trends of communalism
represent a reactionary social outlook dir-
ected against the struggle of the poor and
under-privileged against the vested interests.

SHRT KALPNATH RAT: We are
against communal forces.

SHRI DIPEN GHOSH: It is a very good
statement, but who i reinforcing it, Mr.
Kalpnath Rai? Aren't you till in allianc with
the caste and communal parties in Kerala?
Aren't you stiil in alliance with the TUIS in
Tripura? Aren't i
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yon still protecting the GM. -Shah Gov-
ernment in Kashmir?

SHRI KALPNATH RAI: Who declared the
Muslim League non-communal first?

SHRI CHIMANBHAI MEHTA (Gujarat):
"Yon also supported it.

SHRI DIPEN GHOSH: All right, you will
get your turn. (Interruptions) Yes, you
were not born at that time  in the political
field. Ihav, read the
history, il Inerruptions)

, You read the history written by Maulana
Abul Kalam Azad and the history written by
Jawaharlal Nehru (Intrrup-tions) What is
happening in Gujarat now? Who is
encouraging caste battle there to divide the
downtrodden and to divide the toiling masses?

SHRI CHIMANBHAI MEHTA: Your
party supported the partition of India. Why
don't you think about it?

SHRI DIPEN GHOSH: Today, Kash
mir is burning. But who 1is reponsible
for this situation? Is it not the Con
gress-1 responsible for this situation? jg
not the Congress-I responsible? It is Con
gress-I who out of its sheer opportunism
to share power combined with a com
munal force and dismissed the duly elect
ed Government there. Sir, here it has
been mentioned and Mr. Salve has also
eloquently stated about Punjab. Punjab is
again faced with a crisis-thanks to the

Akali leadership vacillating and com
promising stand and its lack of firmness
to fight against the scessionists and
extremists.

SHRI KALPNATH RAT: All Akalies are
not communal? Your party supported the
Akali party.

SHRI DIPEN GHOSH: But Congress-I
and the Central Government must alsp
share the responsibility of contributing to
the deteriorating situation there. The
delay in the transfer of Chandigarh have
helped the scessionsts to decry the accord and
create doubts about those who have signed it.
The Water Commission could
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[Shri Dipen Ghosh]

have been set up much eariier and by this time
they could have given the award. Several
priceless months have been lost in this way
and the crisis has been allowed to accentuate.

Sir, the openly chauvinistic statement by the
Haryana Chief Minister, Shri Bhajan Lal hag
added full to the fire. If-the Central Congress-I
High Command is not able to discipline Mr.
Bhajan Lal it should give up the talk of keeping
the country united. It i difficult to believe that
Mr Bhajan Lai's chauvinistic and antinational
militancy does not have the tacit approval of
the Congress-1 High Command.

Now, the President says that communalism
is being reinforced by religious fun-
damentalism and  fanaticism and these
trends represent a reactionary secial outlook.
Iagree toit.  But was it not the Congress-I
party and the Central Government that
were responsible by signing an inti-
democratic and unprincipled accord io 'he
name of solving Assam problem which has
helped emergence of parties and groups
based on ethnic communities, majority and
minority communal groupings in the
forefront of the State policy relegating all
the national parties to back? Sir, it is good
that the President has warned against this
reactionary social outlook. But worse
is his forgetfulness about mentioning  the
name of the forces which are behind this
outlook? What is the purpose behind it? Is it
not the imperialists who are encouraging the
scessionsts and other trends to destabilise our
cS*untry . But nowhere in this 12 pages
Address is there is a mention about

imperialist machinations which are
encouraging these forces of regionalism or
communalism.

SHRI KALPNATH RAT; At least you have
pointed out.

SHRI DIPEN GHOSH: But your
Salve has not pointed out.

SHRI KALPNATH RAI
will point out.

SHRI DIPEN GHOSH: Sir, i the
Government not aware about the  deep

Tomorrow |
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penetration of imperialist agencies into our
country's administration? =~ Mr Salve while
opening his speech has stated about the trauma
that was created following the assassination of
Mrs Gandhi. He also said that it was
shocking.  Sir, was it a mere shocking?
Was there no imperialist conspiracy  behind
it? But there is no mention of that in this
Address. Who engineered the riots
following the assassination of Mrs. Gandhi to
hide the real culprits? Mr. Salve did not
mention because it was not mentioned in
this Address. Sir, have not the recent
reveala-tiong through certain espionage cases
confirmed the worst fears that our country's
administration i; honey combed by the
imperialist espionage ageneies which have
been working here for the last three
decades? Has it been mentioned here? Is
there a single word about it in  thii Address?
No. You look to the hostile neighbours—
Pakistan, Srilanka, Bangladesh but you do not
put your accusing finger at those who are
behind such neighbours, who are using those
neighbours to destablise our country. It is
not mentioned here. ~ Mr. Salve has pointed
out that about the just struggle of the
Palestinian people and your support.
But wh;it about U.S. blockade on Libya? Why
didn't you mention it in thi; Address? You
have mentioned about South Africa.
Good. But what about U.S. veto by

which Botha regime is continuing.  Sir, here
lies the weakness of our Government's
foreign policy, though its. primary
objectives are to be advocacy of peace

and nuclear disarmament and promotion
of non-alignment. We support this
political aspect of the foreign policy, the
policy of non-alignment and peace but the
weakness is that the ruling party is afraid to tell
the truth to the people and mobilise them
against it. They keep the masses in ignorance
of danger from imperialist and that is seen
here and that is why, not a single word has
been mentioned about the imperialist
machination to encourage the forces of
fundamentalists, the forces of regiona-
lists to destablise the country. Why?
You nod your head Mr. Kalapnath Rai but
why are you afraid to tell the truth to the
people? Why are you afraid to
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mobilise the people against fhe U.S. im-
perialist and their machinations? Why your
Government is so keen to avoid mentioning
of the name of U.S. impena-list here?
Because your party, the Con-gress(I) and the
Government belong to the same system, the
capitalist system, pursuing of which has
enmeshed the country into a deep crisis.

SHRI KALPNATH RAI W, are
committed to socialism.

SHRI DIPEN GHOSH: Yes, you aie
committed for socialism but you are pursuing
the capitalist path of development and you
belong to the same system, the capitalist
system and that is why. you are silent about its
mentioning. What do you | say? You say, even
after the assassination of the Prime Minister:

4 PM.

"The visit to USA has significantly
enlarged the content of our bilateral re-
lations with the USA."

You had ™ cheek to say that their agencies
are all encouraging these forces to
destabilise our country.

Now, to overcome the crisis, the Cen
tral Government has gone in for World
Bank and IMF loans with the conditiona- !
lities of fleecing the poor people through)

increasing  administered prices and
withdrawal of subsidy on foodgrains and
fertilisers. This Government is now

going to reinforce the free market economic
structure taking the World Bank and IMF line.
Now they are making come hither overtures
to Western  multinationals. They are
opening the  floodgrates to ioreign
technology, gearing the  Indian economy
to exports /to Western count-tries, keeping
the Indian people hungry and underfed.
This new economic strategy is not only fraught
with the danger , of ruining our economic
independence, our economic  development,
but it also runs the risk of endangering the
political aspect of our foreign policy,
the foreign policy of non-alignment and
peace.  So T warn the Government vou must
reverse this policy.  If you wan to have any
lessons drawn from the experience of the
Latin American countries, you will have to
reverse these policies. And if you Elon't
reverse these polidies, the people
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have shown the path today by obser. ..13
"Bharat bandh" against these policies. If you
ca, read the writing on the well and good.
But if you can't the people of India will assert
themsleves and get these policies reversed,
though by way of brute majority you can
pass tbis Motion of Thankg on the Address
which contains some platitudinous
declarations while you are doing exactly the
contrary of what you have stated here.

SHRJ] ANAND SHARMA (Himachal
Pradesh): Mr. Deputy Chairman, Sir, I
rise to support the Motion of Thanks
moved by my esteemed -colleague, Shri

Salve. The President's Address is a
correct appraisal of the political and
economic situation in the country. It

does not merely contain, as said by Mr. Dipen
Ghosh, declarations or promises, It is a
utatement on the fulfilment of those promises,
redeeming of those pledges which were made
last year. Sir, the Presidents Addres has listed
significant achievements which the
Government has made in spite of the serious
challenges faced by the nation. Our friends on
the other side seem to forget the tragic back-
ground, the challenging circumstances in
which Shri Rajiv Gandhi was entrusted with
the responsibility to lead the nation. The
aftermath <yf Shrimati Indira Gandhi's
assassination when the nation's enemies were
active, when the forces of violence and
communalism were trying to rip the nation
apart he rose above his great personal grief and
tragedy and 'nas led the nation i, an admirable
manner. He has extricated the nation from ihat
situation and h, has given stability, strength
and direction to India. The promises of judicial
reforms and administrative reforms,
emancipation of women and a better future for
our youth, a new education policy and a
healthy. clean, public life, have been
redeemed. The anti-defection law today is on
the Statute Book. Contributions to political |
have been legalised. There has been a crusade
against black monev, aeainst ix evaders. Tf
these are not steps for healthy and clean public
life, then what they mean it is difficult for us
to understand Todav we have a separate
Ministry for women. There has been in
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J Shri Anand Sharma]
ihe past a long delay in the dispensation lice
and to overcome such delay, to justice available
to the poor at their steps, the Government has
set up ihe Lok Adalat. The setting up of
Adminis- 1
Tribunals will certainly lesesn  the burden
on the courts and also help in
overcoming the delays which are presently
there in the courts of law. For the ig
peopl. ihe Government has given hope
with the new education policy li has been
discussed and debated in the last Session.
Last year the Government had presented a
Status Paper on catkin and in a most
democratic man-in a very healthy spirit, we
all discused it. The Paper identified the pro-
s confronting education and listed the
priorities.  Education today is very vital
for national  development. Educa-
caiionn] planning is required to be linked
witli economic planning.  Unless  and
until there is harmony, there is proper
coordination, we cannot maintain ihe pace
development, And today this  new
flion policy with correct emphasis on
vocationalisation is o, the anvil.

There has been a talk about foreign v.
Mr. Dipen Ghosh spoke just questioning
the commitment of this , Government to non-
alignment. He has j . enietly forgotten in
what manner the ernment has identified
itseif. with-poor and the downtrodden not
only in India but all over the world, how we
hav, supported the liberation movements, h The
cause of the Palestnian people o, those who
are struggling in South; Africa and
Namibia. The Prime Minister. Shri Rajiv
Gandhi, has continued with; very policies
which  were framed ig tlie time of Pt.
Jawaharlal Nehru pursued by late  Shrimati
Indira (hi. The Prime Minister's visits
been mentioned here in the Presi-Address.
The strong stand which, he took at
Bahamas Commonwealth nit and at the
United Nations is en to every person in the
world. We ")t require a certificate regarding our
unitment to non-alignhment or  ow -irt to
the people of South Africa or Palestine from
Mr. Dipen Ghosh or other ids in the
Opposition.  The whole
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world knows about it.

Now coming to economy, the economy has
been managed in a brilliant manner to the
satisfaction of all. As is evident, if we look
at the four sectors, the agricultural production
and the foodstocks, the foreign exchange
reserves position and. the industrial growth
and added fo it tho revenue collection. Today
the foodgrain reserves are 24.42 million
tonnes; the industrial growth has registered
a rise of 6.3 per cent inflation has not only
been. contained  but has been brought
down to 4.8 per cent in revenue collection so
far this yea, there has been an overall
increase of 22.8 per cent.  The target for
this year initially was Rs. 25,209 crores and
the revised target gvien by the Finance
Minister is Rs. 27,730 crores. This is as a
result of the policy which bas ' a vision, which
is pragmatic, and because of the manner in
which Government's tax laws have been
enforced in this conntry. But buoyancy is not
there only Because of the indirect taxes.
Direct tax collection is also going to cross
five thousand crores of rupees. ~ But there is
a cause for anxiety and that is with  regard
to our balance of trade. That the
Government itself has admitted.
Yesterday, in  this House. Sir, there was a
debate on -he price hike and the Finance
Minister himself pointed out these things.
But the situation does not daly for
despair. Tt has resulted partly because of a
worldwide recession in trade and also
partly because of the fact that our exports hav*
not picked up and the imports have in-
creased. Today, the situation calls  for
*;elertivte constraints on imports. We
have to be very selective and We agree
there and we must encourage exports in all
fields to ensure that the foreign exchange
reserve position improves. But the Go--
ernment has taken timely steps in awakening
the nation, in cautioning the n-tion and it is
on this background that fhe present hai b~en
Ihere.  Rut the  Opposition parties have
conveniently forgotten  this and they have
held abandh and taken recourse to political
expediency to provoke the people and
to mislead theirs about the present price hike.
Never in their past history, in their approach
and in their
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attitudes, have they sided with the nation. 1
They have never tried to ¢ide with The
nation and have never tried to support the
Government in grappling with these pro-
blems, Sir.

SHRI SUSHIL CHAND MOHUNTA:
If we do that, what will you do?

SHRI ANAND SHARMA; You listea
to me; L will come to that.
1

Today, Sir, the commitment of the
CongressU) to the cause of the poor is
questioned. It is a very sad thing and it is very
unfortunate. The Congress (I) has always
identified itself with the hopes and aspirations
of the Indian people. This commitment is not
something which is new. This commitment
has been there ever since the days of our
Freedom struggle when the leaders like
Mahatma Gandhi and Jawaharlal Nehru and
other Congress leaders, while touring the
country, studied the problems of the people the
social and economic problems and, after the
inde- j pendence of the country, when the
Constitution was being written, the Congress
redeemed its pledge. The very adoption of the
system of parliamentary democracy and the
concept of democratic socialism 3s proof
enough. Since our Independence, in spite of
the serious challenges which this nation has
faced, the wvarious invasions, the internal
subversions. ihe periods of trials and
tribulations, in spite of all these, we have
continued to march ahead. How? The only
reason has been tbe pragmatic approach and
the r'i_."it policies, policies meant for the poor
and The downtrodden.

Today, when we look back it the reforms
which have been there since Independence,
the social and economic re forms, the
abolition of Jagirdari and the zamindari
systems, the nationalisation  of 'Hanks, the
land reforms, the 20-Point Economic
Programme given by the lato Shrimati
Indira Gandhi, we will realise that all
these demonstrate the commitment of the
Congress (I) to the poor peo-p¥e of this
country. The nation has developed and
maae  significant  achievements IT, all
fields. T need not go into details. But, it
well look back, we must ask \
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-Jiat the picture was iu 1947 and what the
picture today is. I was not boro tn 1947. But I
have read about that picture of economic
backwardness, social ;md economic
exploitation and so on. But my Iriends who are
trying to belittle ino “enlevements of thi
country were m;; enough then—and I hope
even now ihcy aie—to differentiate and to
make i comparison between what was there
then unu what we have achieved in the field
agriculture, in the field of science echnology,
in the field of space science, etc. This
achievements must not b, be-h.tled. If this
approach and if this atti.cje lontinue, it will
lead only to on. thing: Growth of cynicism.
And any nation in which deliberate moves are,
there to spread cynicism, cannot' develop,
cannot survive, cannot march ahead. Our
Friends in the Opposition must realise that
democracy d give them the right to opposition
must realise that democracy does give them the
right to oppose. But the opposition. Sir, has to
be through a reasoned debate. The Opposition
has th, right to differ, the right to question
Govrnemnt's policies. But Uiis oppositiun
should not rne ui confrontation. Reasoned
debate should not way to street violences
bandhs and strikes. Tliis js against the spirit of
democracy. Any agitation any approach which
unless the forces of violence is it dangers
thing. In free India we hav, chosen democracy.
But this right to differ doe; not mean a licence
to create chaos and anarchy,

Today we find two disturbring features, Sir.
One is the deliberate attempt to subvert
democracy and to subotage the process of
devlopment and economic growth. We alf as
Indians must not forget. It is very unforturvtte
when we find our friends on the othek side
proudly saying that tod there ha, been a
Bharat Bandh, there has been a strike by the
employees. They are working to bring
factories to a halt, to stop production, for a
day in Bengal for a day in Tripura, for a day
in  Delhi. for a day in Andhra whom it is
going 10 help? Are you not further harming the
poor people? Are you not subverting the"
democratic process? Are you not subverting
development? This is my question. It j; ironical
that in case of Bengal the Governmern itself
calls for a strike. Something unheard
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[Shri Anand Sharma] af. I think in
Andhra Pradesh also they have done so
today.

SHRI PARVATHANENI UPENDRA
\ndhr,i Pradesh): No, no. The Govern-
rment hi ive not done it; it is the party.

SHRI ANAND SHARMA: Thank yoa.
1. the Left Front wanted to agitate, if the
Left Front wanted to expose the 'anti-
people policies, it would have been wise for
ihem t, agitate against the Joyti Basu
Govrnrrent for its inept performance a
Government which is guilty of mismanage-
ment of the economy, , Government which
liad failed to mobilise resources for the
Sixth Five Year Plan, a Government which
could not properly utilise grants meant for
anti-po\erty programmes. It is the per-
formance of that Government. And thi<
Chief Minister calls for bandhs and strikes.

SHRIMATI KANAK MUKHERJEE
(West Bangal): What is it we are discu-
sing?

SHRI ANAND SHARMA: West Bengil
is part of India .

SHRIMATI KANAK  MUKHERJEE
Are we d'scussing West Bengal? Then their
ihould be time for reply also. (Interru-
tions).

AN HON MEMBER: She is calling
other friends (Interruptions).

SHRI ANAND SHARMA: In this par-
ticular case that Government is awar, of the
alienation of the people. T'neir performance
stands exposed. I think that Government is
taking recourse to cheap public stunts cf shift
the blame on the Centre. Let me remind my
friends that fhig is the path followed by the
weak and the timid. They ar, the ones who
cannot accept the blame for their failures. Sir,
the second disturbing feature is the growth of
fundamentalism and the activities of the
forces of violence. The Prime Minister and
the Government hav done a great service to
the nation. The Prime Minister by signing the
two accords on Punjab and Assam— though
my friends, Mr. Dipen Ghosh has 1
questioned the Assam accord—has demon-
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strated that this Government is a Govera-ment
of national unity and brought back to thero
national mainstream those who were weaned
away from it on communal lines and on
parochial considerations. The very tact that an
overwhelming percentage of people in these
two States has participated i, the democratic
process is support enough for the Accords, is
support enough Ior democracy. Every vote
cast iu Punjab, every vote cast in Assam has
been a a vote for the accord, a vote fur the
stand taken by Shri Rajiv Gandhi and his
Government. And 1 congratulate, the
Government. These two Accords and the
policy follwed have been in the larger national
interests. And when elections were called our
friends in the Opposition, we all recall,
opposed it. They said that the elections will
lead to violence and killings. But the elections
were held in .1 most peaceful and democratic
manner. That was the victory of the forces of
democracy over the forces of terrorism. But
even today the threat remains. Even today the
force of violence and communalism are active,
'ia it not a major threat which calls for a
national effort, a consensus? Is there any
diffcence (f opinion about it? By not fighting
the forces of communalism and Parochialism,
are our friends in the Opposition not indirectly
weakening the nation's resolve in fighting
those force,? Are you not indirectly
encouraging those very forces with whom you
shared the platform? (Interruptions)

SHRI K. MOHANAN (KERALA): It is
your Party which is encouraging.

SHIU ANAND SHARMA; You must join
th; national effort...

SHRI K. MOHANAN: You created
Bhindrawale. You created Assam. And you
KreatCu those communal and divisive forces.

SHRIMATI KANAK MUKHERIJEE: you
introduced the Muslim Bill...

SHRI MOHANAN; You are ruling this
country and it is your responsibility to
contain it.

SHRI ANAND SHARMA; Don't agitated
just relax. Sir, their attitude now also
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demonstrates their lack of faith in democracy.
They are not permitting to say what is the
truth. What I say is the truth, and J am saying
it with all responsi-bility. Mobody is
questioning that the first priority before the
nation today is to meet ihe challenge of
fundamentalism and parochialism. And any
attempt to divert that attention, to weaken that
resolve is to indirectly aid and abet those very
forces which are trying to rip the nation apart.

Sir, our friends have spoken a lot about the
price rise and about the threat to the public
sector or the anti-poverty programmes. (Time-
well rings) Sir. in the Sixth Plan the
performance shows that the Gov-ment has
vigorously implemented the antipoverty
programmes. As against ', target of covering
15 million familiese, 16.6 million families
have been covered under the anti-poverty
programmes. Sir, the objectives of the Seventh
Five Year Plan area—a national employment
campaign, a campaign for the eradication of
poverty and to continue more vigorously with
anti-poverty programmes-like the IRDP, the
NREP and ihe RLEGP. It demonstrates again
the resolve of the Government, the com-
mitment of the Government. It i fair to call
such a Government to be anti-poor and pro-
rich, , Government which has not only in the
Past  successfully  implemented  these
programmes but also continues now with the
same programmes, a Government which has
launched a crusade against those who are
blackmarketeers, those who evade tax laws
against thos, who are responsible for building
and strengthening 'a parallel economy. Are
these all actions pro-rich or pro-poor? The
Government has t"™ and again declared that
the public sector continues to be the hub of
our economy. Even in the Seventh Plan the
same importance has been given to the public
sector. In spite of th'at ther, are 'friends v/bo
talk of the threat of multinationals and I would
like to explain it saying that thi, “'U
jeopardize th, political and economic freedom
of India. The Prime Minister and the
Government do have the wisdom and the
ability to watch the nation's interests. Those
who talk of the threat of multirrationals, are
the ones who have given invitationg to
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multinationals.  Tneir fight with the
Government of India has been to given them
more licenses and permission for such
ventures. The maximum requests received by
thg Government of India from any State
Government for licences for multinationals
have been from the Government of West
Bengal. | would Kke to state here that the
Government today is fully capable of
safeguarding the nations interests. The
Government has taken hard and painful
decisions, Sir, to awake, the nation about the
threat, the Government has Cautioned the
people to meet these challenges of
development for a better future for future
generations and the hation must be prepared
for sacrifices. (Time Bell rings). It was the
sacrifice of our ancestors, thos, who fought
for the freedom, that we inherited a free India.
We have to sacrific, for posterity so that they
inherit , strong,, vibrant and self-reliant India.
(Time Bell rings).

Sir, today, befor, I concude, it »¢ the period
of innovation and change and change which
is within the framework of continuity and a
change at , pace which means meeting the
requirements of the present age and prepares
the nation for future. The Prime Minister had
given a commitment to prepare the nation for
the 21st century. There are friends who laugh
at it. But th, 21st century is not far away,
hardly 5200 day, away and the nation must be
mentally prepare” he must build a scientific
temperament so that we can compete with
those who are advanced in the field of high
technology and electronics.  (Time Bell
rings).

I am just concluding, Sir. There are friends who
are questioning this approach. These very forces
opposed Pandit Jawaharlal Nehru when h, gave
the concept (f planned development, when he
gave the call for rapid industrialisation in India.
Those friends had then said that ours ]$ an
agrarian economy, wc must concentrate on
agriculture and industrialisation will not help
India. Had Jawaharlal Nehru and the Congress
Government listened to them. India would I
have been a backward and weak nation
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today. Even for the development f agriculture
they conveniently forgot, or they were
ignorant, that we required modern technology
for fertiliser, for tubewells, for tractors. Today
we must not forget that w, in India or the
countries ;, Asia and Africa, we missed 300
years ago the industrial revolution and we
paid a heavy price for that. Today -4 new
revolution is overtaking the world. We
cannot be eaught napping. We  cannot miss
thing secound revolution and for this it calls
for a national effort. All of us have to be aware
of these realities to have , realistic approach.
And I will request my friends in the opposition
to do some selfintros-pection. They have not
learnt any lessons from their past mistakes.
Th, only approach, the only way you can
regain you, lost credibility is by having a con-
structive approach and not by confrontation.
Follow  the path of consensus. Ot¥*nerwis,
the credibility is lost beyond hope. The
cheap populist stunts.. .(Time Bell rings). Just a
minute more, Sir. To conclude, I would
say that the President's Address has given
the correct position of the political and
economic trends.  The nation today is
poised for a major leap. Th, country has
the strength. The Prime  Minister, Shri
Rajiv Gandhi, has the dynamism and
determination. He has the sincerity and vision
and thig nation has e strength. Let u, all take
today a joint pledge, a common pledge, to
fight pgainst fundamentalism, against the
forces of violence and work to build an
India  which marches into rhe new century as
. powerful, self-reliant and vibrant nation.
With these words I thank you for having been
very kind and  indulgent to me and I th'ank
aU my friend; i, the opposition for inturrepting
me, though briefly.

SHRI R. MOHANARANGAM
(Tamil Nadu). Mr. Deputy Chairman, I am
very much thankful to you for having given
me the opportunity to speak on the President's
Addrey, for the year 1986. While going
through the President's Address, I find on
page 2 where he has stated. "In my Address
on January 17, 1985, I had outlined the major
policies
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'and programmes of the Government" and he
has given ten items, out of which he has
stated that almost all the items have been
fulfilled very satisfactorily. 1 am not jn a
position to accept everything that the
President hay stated in hig Address. I have to
appreciate the Government for having taken
so much of pains to solve Punjab and Assam
problems, for conducting elections somewhat
satisfactorily.

As far as my party is concerned, we . very
much concerned about the price level, about
the education policy, industrial policy and
some other minor items. With regard to price
level, I do not understand when one Congress
Member catne forward and aid that because
of increase in the price of petrol, there will be
reduction in the consumption of petrol. I
really wondered how wa; it possible.

[The Vice-Chairman
Mukherjee) in the Chair]

(Shrimati Kanak

Madam, when the price of petrol per litre
was Rs. 2, the numbe, of cars «n Madras was
20,000. When the prici was increased to Rs. 4
per litre, the number of cars increased to
40,000. When the petrol price was increased
to Rs. . per litre, the number of cars in
M'adras City was more than 1—1|2 lakh. I do
not know how they are going to reduc, the
consumption of petrol and all other minor
items which are so essential for a middle class
family. Not only they have increased the price
of petrol, they have increased the price of
cooking gas 'and kerosene and other items
sand I don't understand how they say that they
are going to keep up with all this. Probably,
that i; the reason why there has been a set-
back in the recent elections ;, Madras City
'and in Tamil Nadu.

In para 14, the President ha, mentioned
about education policy. It says. "The
Challenge of Education. This was intended to
stimulate wide and intensive national debate
on issues and alternatives... A draft of the new
Education policy will he presented shortly to
Parliament." What is their new education
Policy? J would like to know what exactly
they are
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:mng to frame as the rules and regula-
irnis of the new Education Policy. Dur
ine last debate, the hon. Minister for

I .nication said that it is going to bring
about uniformity in education. This °f
g now on Concurrent List. Our
il Nadu Goveanment has a different

.mime; you have a different prog-
ninie  with 3-language formula in. nort-
Siates, i, my State, they have only a
uijig formula. We give importance

glish  and Tamil. You  give
mjxji-lanue to  English and  Hindi,
this is the position, I do not know
u ure going to introduce rules and

i-.'untie ns and bring about uniformity
imidi The new education policy. Some
.1 ilii- Ministers are here. They are sitting
king with one another. I  would
like iu ask the Ministers present here. I
onlI lite to ask each and every one of
Wiiisters  present  here  whether they
v. I) mme forward and say that they will
iging before Parliament the new
education policy and that they will
beimplement it. [ would like to. h and every
one of the Minister ssiuing heie who are
chatting  witheach ."lier. ~ Our Minister of
Transports They are not listening to us.[
wouid  like to ask  the Minis-wbefher
anybody can stand be-oi nnd say that he
is giving import-imv in Hindi language. I know
Mr. Scin-ia. Ht is sending his children only
toinlisl; medium convents. Mr. Bansi I-
alhere  He is sending his children onlymedium
convents. | do not toiler Mr. Kalp Nath Rai has

anysu- It' at all he has, he will definitely
ad hit . hildren only to English-medium !
minis; When the Ministers are not

a > isiiion to come forward and say that
ruling their children to Hindi-
dii.'in schools, I do not know how they
ensure uniformity through the
ion policy.  When they  them-
" not in a position to say this,
In (hc\  themselves are not giving im-
lai Hindi language, they are ask-
ome forward and learn Hindi.

i would also like to point out
th i only the people in the Nor-
iind others, but Ministers of
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my Party as well as former Ministers and very
important persong including Mohanarangam are
also sending their children to English medium
convents, like Church Park, Don Bosco and others.
We are not giving that much importance to the re-
gional languages. Why should I hide the facts?
From the North to the South, people i, this counlry,
many impottant per sons, people belonging to the
middle-class, ar. giving importance only to
English. You say that you are going to implement
the new education policy and ensure uniformity.
But I would like le ask, howmany of you are
giving importance to Hindi? I had asked some of
the Ministers. I asked Mr. V.P. Singh who was
sitting in the House at that time. I asked him wher;
he i iending his children for studies. He is sending
his children to the Doon School or to the other
important English convent. Columbas. When this
is the position, why should you hid, the facts?
when this is the position, how can you ask the
people belonging to the upper-middle class.
middle-class and lower-middle.ciass to learn Hindi
and other regional languages. There is no use of
introducing uniformity in education. We have got
different ways. They have got different ways.
Wher, this is the situation, I do not know how they
are going to implement the new education policy.

Now, Madam, I come to the Sri Lankan issue.
The President has very rigbtfy pointed out that—
this is in paragraph 38— they remain concerned
about the ethnic .".ifuiUion in Sri Lanka. Tlie
President has als, said "We remain convined that
the situation i, Sri Lanka can be settled only
through political means." They are very much
concerned about the ethnic situation in Sri Lanka
and they say that this can be settled only through
nolitical means. If they are in a position to solve
this problem, if the Government of Tndia is in a
position to solve the Sri Lankan problem, by
political means, why have they not done anything
during the last so many years? Especially, in the
last one year, if you read the newspapers, you will
find that not a single day passes without your
reading that some half a dozen or some ten or
twenty people have been killed. If you total it it
would come to more than 5,000.  This we are
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seeing daily. If you open the newspapers,
whether it is pro-Congress  cr anti-Congress,
you will find that onan avearage
some  ten “ ewenty persons are Killed daily.
Innocent people have been killed.  This js not
a fight between the Sri Lankan ~ Government
and the Tamils. This is a fight between the
Sri Lankan Army and the civilians. Of course,
they can send the Army, to maintain law and
order, ensure peaceful life. But they are
sending the Army to kill innocent people.
Our Government says they want to solve thi
problem. They say, something at Delhi and
something else in Sri Lanka. When we ask
our Prime Minister, he says it ds an
international issue. If it is only an international
issue, how are we going to solve it?  Even
the other day when myself and Mr. Upendra
were diseussing! with him, he said: "I am not
in a position to convince Mr. N. T. Ramarao,
how can I convert Mr. Jayawardene"? 1 would
like to ask one thing. ~ Mr. Jayawardene may
be the President of Sri Lanka, but
considering the humanitarian point of view,
considering the fact that hundred of innocent
Tamilians are being killed every day, why
are we keeping quiet?  Are Tamilians not
part and parcel of Indian citizens? If any
citizen who belongs to a different part of this
country is killed, suddenly within 24 hours we
raised our voice on the floor of Parliament and
intimate to our High Commissioner or
Ambassador in that country and ask him to
take action at once.  But here we are not in a
position to take any action because they are
really 2000 miles away from the capitall We
intimate to our prime Minister very often. w,
intimate to the Government and Minister of
External Affairs very often with regard to the
condition of Srilankan Tamils but no proper
action has been taken. Whenever we press
them, they say "ir is an international problem,
this cannot be tackled". When we take the
problem of South Africa and some other
countries as a national problem why
should we not treat this problem also as a
national problem and take speedy measures to
solve it. I am not asking you to fight with
them. But I find there, is no verbal war even
this is the situation. Anyway, the problem of
Tamils in Sri
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Lanka we are going to discuss and therefore I
shall not discuy it here very elaborately.

The President has also said somethinu
about judicial reforms. Every session we
discuss it. Not a single session passes without
discussing this problem. Even in tbe last
session we discussed about the salaries of
judeges.  Lakhs of cases are pending in the
Supreme Court and High Courts. We are not
in a position to appoint more Judges. The
number cf cases should be reduced. The
number of Judges should be increased.
Even very small cases go to
these courts.  If at all Government comes
forward and spends 40-50 Iakhs for the
construction of a bridge, the pavement
dwellers just get a stay order from the court
and two to three years pass before the
commencement of the work. This is the
present situation in the country. All such
small, petty case j should not be allowed to go
to the Supreme Court and High Courts.
These should be settled by tribunals or some
village or panchayat courts. We find in
West Bengal in a small village when they
want to construct a bridge, they go to the
High Court and get a stay order. Then for
nearly two to three years they have to fight for
the commencement of the work. This situ-
ation should be taken into account and
hereafter judicial reforms should be done in
such a way that only major, big and
important cases go to the High Courts nnd
Supreme Court and not these petty cases

Then the President has mentioned abou the
major industries. This is the fourth o fifth time
I am speaking on this subjec Not even a single
district in my State ¢ Tamil Nadu was taken
into account as "backward district". This has
been points out on the floor of the House very
ofte and I talked to the Minister of Industry
person. I asked him to come to ~ Tan-Nadu
and see how many districts a there where
he will find backwardne Bui he says,
according to their own s' tistics, they could not
find even a sim district as backward district.
Even after 1 implementation of Talukvar and
al issuing the list containing names of Tali in
each and every district, only one Ta was
included as backward Taluk, nan-
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Sriperumbudur. I do not know what is the
measure of backwardness and what ar, the
statistics which they get from' where. Even
when the other day a question was asked
about the number of problem villages with
regard to drinking water, it was stated that in
Andhra Pradesh—the State which is giving
water to us—there were 147 villages, in Uttar
Pradesh 2000 villages and in Pondicherry in a
small portion of South Arcot district there
were .7 villages, whereas in Tamil Nadu they
have mentioned the number as "nil". That
means there is no problem village in Tamil
Nadu. I do not know how these statistics are
collected. In whole of Tamil Nadu there is no
problem village whereas in Andhia Pradesh
from where we get water there are 147
problem villages.

Uttar Pradesh has 2,000-odd, Assam
8,000-odd and Pondicherry, which is only a
Union territory, hae only seven village's: I do
not know what exactly the reason is. He has
mentioned something about drinking water
problem and that Ls whv I have msntioned all
these things.

With regard to the Ganga, of course, the
President has mentioned in.his Address. Here
I would like to say something about our
Telugu Ganga project, a very fins project
initiated by both the South Indian Chief
Ministers, namely, MGR and MTR. It is two
years since we started tliis project but nothing
has been done so fnr. We have spent 50 to 60
crores of rupees. The Government of India
should come forward and say that the Telugu
Ganga scheme should be implemented at
onca, for which they should be implemented
at once for which they should give sufncent
financial aid.

I had raised a question during a special
mention on 20th December 1985 wherein I
have asked something about the Sethu-
samudram ship canal project, a very im-
portant canal project which links the eastern
and western coasts of the southern States and
from Madras to Bombay you can go through
this canal. I hare received a reply from Mr.
Ajit Kumar Panja, the honourable Minister.
He has stated that the proposal was examined
in the Planning Commission but, however, it
was not found viable in financial or
economic
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terms. This is the reply given to me by the
honourable Minister. In the year 1978 when I
raised the same question, die Minister
concerned in the then lanata Government
said this scheme was viable, diey were ready
to take up the scheme and that they would
intimate us shortly. That was the response of
that Government and this is the response of
this Government. ' do not know which one is
correct.

SHRI K. MOHANAN; This Government
itself is non-viable!

SHRI R. MOHANARANGAM; You can
say that.

Then, we have asked for extension of the
Integral Coach Factory in Madras, for which
a very brilliant answer was given by the
Minister concerned. He has said, "In terms of
Government's latest decision, an integral
coach factory is to be located i, Punjab." Of
course there are so many ways of satisfying
your Punjab people. They can give special
grants for rehabilitation, they can give special
grants for setting up gigantic and big in-
dustries. But it should not be at the cost of a
very poor State like Tamil Nadu by
completely stopping the second extension of
the Integral Coach Faclory and shifting it
from Madras to Punjab. 'l would like to
request the Minister concerned, through you,
for giving an opportunity to have one more
integral coach factory in the name of
extension of the existing coach factory by
spending only Rs. 17 crores whereas they are
going to spend Rs. 67 crores in Punjab for
this. Let them spend even Rs. 100 crores for
Punjab. I do not have any animosity towards
the Punjab people; rather I have got all the
affection for these people. But, for my State I
want that an extension should be made of the
present factory.

With regard to the Salem steel plant, it was
inaugurated by Mr. Kamaraj, the former Chief
Minister of Tamil Nadu during the Prime
Ministership of Pandit Jawaharlal Nehru.
Pandit Nehru stated, that thus project would
be one of the best projects in the country that
would supply steel for the whole of the
country. Now I have received , letter tating
that the Salem steel plant costing Rs, 187.03
crores was commissioned in September 1981,
and now an outlay
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[Shri R. Mohanarangam] of only Rs. 16.06
crores has been provid- I ed in the 7th Plan fo,
various schemes under the Salem steel plant.
Only Rs. 16.06 * crores whereas the, were
going to spend 12 io 15 crores of rupees 25
years before. Now they say they are going to
spend only Rs. 16.06 crores during t'ne 7th Five
Year Plan, that is, fo, the coming five years.
Kindly see the value of Rs. 16.06 crores now
and of Rs. 12 crores in the 60s. T do no know
why they reduce ihe estimated amount for the
schemes which we have in the southern part of
the country only. If you take the statistics, one
by one I can show you how in the northern parts
they can spend hundreds and hundreds of crores
whereas when it comes to ihe south, may be
because of the geographical position since the
space narrows down there, they are reducing the
amount also there. Somebody should be
responsible to see that such things 'should not
happen...

Madam, I have mentioned something about
the Integral Coach Factory. 1 face certain
troubles along with my friends and Members
who come from Mardas to Delhi. There was a
direct flight. Really on my part it may not be
good to pend some time fo, just discussing
about this direct flight when I speak on the
President's Address. Mr. Bansi Lal, the
Minister concerned is here. Considering the
importance of that issue, I would like to say
that just six years before . . .(Time bell rings).
What is this Madam? I have 32 minutes. Just
see there-

SHRI R RAMAKRISHNAN; He has got
ten minutes more.

SHRI R. MOHANARANGAM: They
reduce the grant, and you also reduce the
time. I am the only person speaking. Why
should you just stop me when I have ten
minutes more?

In the year 1978 when there was a dir- j ect
flight from Mardas to Delhi and vice versa,
Delhi to Mardas, they hav, completely stopped
it arid introduced a new route to Mardas from
Delhi via Nagpur. We are expected to halt at
Nagpur and spend some 45 minutes under the
hot sum at Nagpur and afterwards we » to
Mardas. If you see the Civil Aviation map, you
will find that the longest route
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iy from Delhi to Mardas. When the Gove-
rnment changed, they introduced the direct
route. That is in the year 1980. Just two months
back, to our surprise, this direct flight was
completely stopped. A new route was
introduced from Delhi to Bangalore. It is a
direct route. I do not have anything against—
Mr. Gurupadaswamy is not here—th,
Karanataka Mambers or the Karnataka people.
We also go to Bangalore w, want direct flight
to Ba lore. What is the reason cf stopping
completely this direct flight very often, once in
two years and once in three veal's that too
when passengers are standing in queue to
purchase tickets? If you go at 5 o'clock to the
Palam Airport, you can find hundreds of
passengers for Madras. They will be waiting in
ihe queue, standing in 'be queue. tO purchase
th, tickets, fthe Duty Officers will say, "You
come tomorrow and day after tomorrow." If it
iy not commercially viable, you can just stop it.
When hundreds of passenijers are not in ,
position to get tickets for Madras daily, 1 do
not know how they iave stopped the direct
flight and introduced a flight from Delhi to
Madras via Hyderabad. The Hyderabadis are
very lucky people because geographically it is
situated i, the middl, of the country. They have
outes from Delhi to Hyderabad, Madras to
Hyderabad,  Bangalore to  Hyderabad,
Hyderabad to Bangalore. Almost all the flights
stop at Hyderabad. As a man who goes to
Hyderabad very often, I too like it. But what
about the persons who go to Madras directly
from Delhi? If I start at 5-15, I would reach
Madras by 10-15. By that time if 1 go to
Singapore. | can reach one hour eaii'er. In my
own country I have to spend tive to six hour in
flight. So, I request the hon. Minister, Mr.
Bans; Lal who got a soft corner towards our
Siate. always uses to- come to Madras, to in-
troduce a new route from Madras to Delhi and
Delhi to Mad.rag; along with a .flight “t*
Hyderabad.

Finally, he has mentioned something' about
the electoral reforms. This is my third term, I
believe. When I come to Parliament, I am
expected to submit my accounts. But I do not
think have submitted my correct accounts so
far. 1 ami asked to spend only Rs. 75,000 for
the.
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whole of my six constituencies in Tamil Nadu
State when 1 contest fo, the Lok Sabha. How
is it possible? Let us not imagine
imposibilities. I have to spend five to te,
thousand rupees in a single day. The next day
1 am expected to spent fifteen thousand
rupees. By the time [ enter the Parliament
House and take ihe oath by giving a certificate
stating that I have given the correct account. I
have entered here with some bluff, by
fraudulent meang and cheating the public ahd
I enter as Member of Parliament. The
Government should come forward to finance
the elections. Even for the Municipal
elections, do you mean to say that by
spending Rs. 5,000 to Rs. 10.000 we can
succeei there, while they spend lakhs and
lakhs for municipalities? When that is the
case I do not know why we should hide.
Everyone knows fully well ali these things.
Even th, famous and a very good
Parliamentarian like Shri Lal K. Advani is
expected to Pend more than a lakh of rupees
for coming to Lok Sabha. Then how could he
expect others like me to come forward and get
success by spending only Rs. 10 to Rs. 15
thousand. 1 am not giving correct figures
now. Tf 1 'jive correct flights, 1 will be
caught.

AN HON. MEMBER: If Prime Minister
by spending within Rs. 5,000 can come to
Parliament, * why can't others come?

SHRI CHIMANBHAI MEHTA; That is
all a matte, of honeymoon.

SHRI R. MOHANARANGAM; When you
go for honeymoon, why just go through the
window?

So, evep though i, one or two items I am
fully convinced, yet in regard to other items
what he has stated is the same what was
stated in 1985. I think it would have been
better to concentrate on so many other
important issues such as Sri Lanka matter,
education policy, textile policy, judicial
reforms, administrative policy and other
things' on which our country will definitely
go to dogs.

SHRI SANTOSH KUMAR SAHU:
(Orissa): I rise to support the Vote of Thanks
Motion on the President's Address. Tlie
President's Address is a constitutional
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obligation in a Cabinet form of Govermment.
In his Address to both the Houses the
President speaks of the past achievements
and the future hopes and progress of the
nation as envisaged by the Government.

The hon. President has very rightly pointed
out the most important events of the last year
ary how the country was undergoing a. very
crucial stage because of the tYo issues —
Punjab and Assam problems.

In the beginning paragraph the President
has very rightly said that Punjab Accord has
been drawn.-an election has been held there
a"d a democratic Government hag been set up
there after the election. Now, after this a time
has come when a- sense of realisation should
come in the nation and that we must separate
religion from politics. The fundamental
religion, which prevailed during the medieval
period should not prevail over this country
and secularism must prevail in our country.
When we fought for the freedom of the
country. Father of the Nation had made ,
pledge that we would follow the policy of"
secularism. So it is the responsibility not only
of the Government, but of all who belong to
this supreme political institution —
Parliament —to see that the constitutional
place of secularism is maintained and
political and ideological differences do not
hamper the integrity of the nation. This is the
fundamental question today.

In Assam also an elected Government' !has
been installed. Let peace, rule of law and
order prevail there and the integrity of th,
nation maintained. This is what the Prime
Minister has tried to do. The Prime Minister
ha; been congratulated by the nation for
taking these bold steps in th, Puniab Accord
and in conducing elections in Assam. Thereby
whichever party has come to power will
function within the fabric of "the Indian
Nation and that the Indian nation will go on
prospering in spite of th, super-power games
in the Indian Ocean and surrounding area, tb
try to convert India into the terrorist centre of
activities.

Madam, we are awar, of the last year's
tragic incident — the crash of ~ Kanishka.
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[Shri Santosh Kumar Sahu] The Inquiry
Commission is there, but we know how the
terrorists who were trained in different
countries abroad with different purposes tried
to sabotage it. We know how they tried to
sabotage our 5 p.M.plane. =~ How much loss
we suffered on that account we know. The
democratic ~ countries who are giving
shelter to these extremists should ensure that
these forces are .ot allowed to destabilise

India. This is one of the fundamental
problems which we are facing; We are in a
crisis. We must b'<T"conscious of thi,

national outlook.

Regarding my second point, the President
has rightly pointed out in his Address that
communalism continues to pose a serioug
threat to our national unity, In spite of the best
efforts of the Government there are occasions
wherein communalism has flared up. As a
student of politics I would like to say that the
highest political institutions like the Parlia-
ment and different political parties should
think in terms of national scenario. We have
to creat, a new strength of national unity and
national integration among the youh so ™ ™
flssiparous tendencies ar, not allowed to raise
their ugly head. This is th, prime need of this
country today.

Whe, thig new Government assumed power
it has brought anti-defection Act to set a new
tone in public life. I think it is a very bold step
that our Government hag taken. They wanted
to clean political life and administrative set
up. My third point is about Lok Adalats. In.
this connection, I would like to gy that
'panchnama’ used to exist at the village levels
in our society som, "hundred ye'ars back. At
this 'panchnama’ many cases usea to he
disposed of. At that time the social awareness
was not there among the people. I think by
establishfng Lok Adalats we can have speedy
trial of cases. Then we can dispense with
costly legal system which w, inherited from
the British legal system I think these Lok
Adalats have been introduced in some places
and they are quite successful. It has been
accepted by the people" with more jubilation.
T hope in course of time it will  spread to
different villages  in the
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country and people will appreciate a. M-will
have a traditional link with the past social and
legal system of ouf country.

Madam, if we see the plan programme,
agai, an important thing has been done and
that i the challenge of education which is a
document published by the Education
Ministry. This document has been prepared by
the Ministry of Human Development
Resource after consultations with
intellectuals, professors, village leaders and
political leaders. It ha; oeen opened for
discussion some six months back; and as a
result of which new ideas may emerge so that
its implementation may be involved from the
very beginning. Because academic changes
can only bring the social change anj jocial
awareness. Madam, in ariy"fhodern country
academic revolution i; the base of
development in science and techmnology. If
we do not carry out changes in the academic
field we cannot keep pace with other
developed countries. There may be criticism
that we are creating confusion in the minds of
the people. But the Prime Minister has said
that we have to prepare ourselves for the 21st
century. We know that time will not wait for
anybody.

Madam, Mahatma Gandhi had also
correctly pointed out that "let my doors and
windows be open and let the wind blow from
the North, South, East and West". So let us
prepare ourseives for the 21st century. At the
sam, time, let us not get uprooted.

So, India must keep the tradi
tion. But at the same time Tndia should
also be well aware of the latest develop
ments in science and technology. During
the lawaharlal Nehru's time, in the First
Five Year Plan, it was rightly emphasised.
The development of science and techno
logy was iv>e, greater attention. The
foundation stone of many basic industries
was laid during Jawaharlal Nehru's time.
It was carried forward by Smt. Indira
Gandhi and now it is being carried for
ward by the present Government and wc
are going ahead in the right direction. We
know, the different neighbouring countries
of ou, have been influenced by the
esuper power blocs. Here, I need not men
tion the names of those countries. How
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those powers are trying to create confusion in
this country. So, it is very much needed that
we must keep ourselves constantly alert
against all these forces and must go ahead
with our programmes of development.

Another thing which has been mentioned in
the President's Address is about the activities
of this Government of the past year. There
has also been a mention about several cultural
centres which have been proposed to be
opened up. Some of them have been opened.
They are  like the Triveni Sangam or the
different rivers of India mingling at a point,
carrying all the Indian cultures to the different

areas so> that cultural integration takes
place. In the past, the religious temples were
playing the role of cultural integration. In

fact, they have helped in the cultural in-
tegration to a great extent® People from all
over India used to go to CHAR
DHAM, the four places of religion, from
Kanya Kumari to Kafthmir and that was io
create a sense of integration. The social fabric
of the country was built on religion. Now,
these institutions must  be built up so that
a sense of integration can be created among
th, masses, a social awareness can be
created through these institutions. The
Government should create cultural centres
which will carry the popular cultural feelings
of the people and people will try to
assimilate them. This process will make the
Indian people culturally rich and vibrant. The
indian culture has influenced almost the
whole  of the globe.  Actually whe, the
Vedic civilization flourished in this country,
the western countries were probably in
darkness. Only in medieval age, when we lost
our freedom due to foreign invasion, the
science and technology developed in the
western countries and during that time,
'hey prospered. At that time, we became a
static society. But now the time  has come
when we should go ahead not only in science
and technology but in all  the spheres so that
it will create a social awareness among the
people at large. The youth of the country
should be implicated in this programme so
that they will have a new urge towards life.
This is what they told in China. For the
cohesive development of our country, it is
necessary that
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we are socially and culturally integrated.
Coming to the other problems, the President
has very rightly pointed out thai India is a free
society in spite of the various odds prevalent
in our society. We know the droughts in the
Southern States have been affecting very
much. Drinking water has become a problem.
But so far as agriculture is concerned, we
have made a lot of progress. We have become
self-sufficient in food. 25 years back, we used
to go to other countries with a begging bowl
and we became a laughing' stock. Now we
have become self-sufficient in the food
production. Here, I would urge upon the
Government to pay a special attention
towards certain backward areas in the
country, especially, North. Eastern zones,
where the food production has not speeded
up. Special research and development centres
must be established in these backward areas
so that they too could be benefited out the
programmes of the Government. These
pockets are in Orissa, part of Bihar, part of
North Eastern States where the food pro-
duction has not picked up. Food production
must be augmented so that everywhere there
is prosperity. Until we check the growth of
population in India, the population will rise to
100 crores by 2,000 A.D. it will be impossi-
ble to have enough food production. Ani as
has been rightly pointed out, till now we are
not self-sufficient in oilseeds. Special
emphasis is also being given to oilseeds
production in this country.

Now coming to people below the poverty-
line, in the anti-poverty programmes many
millions of families have been included in the
Seventh Five Year Plan so that these people
can come to a higher level of economic life,
which is the first and foremost responsibility
of any welfare State. This has been rightly
emphasised in the Seventh Five Year Plan. I
will only urge that we must see that the
money which goes in the name of Integrated
Rural Development for the development of
the rural people, reaches them directly. In the
House we have heard how there are many
leaks in the pipeline which goes to the
villages. The intended beneficiaries must be
benefited. There must be constant evaluation
as to how the people ure
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being economically benefited. Our Gov-
ernment is rightly giving a larger emphasis
on the programmes for the benefit of The
people below the poverty-line, to see how
their economic life can prosper and they can
have a minimum standard of Jiving. -

Similarly the handloom sector has been
given more importance because next to
agriculture, it gives the maximum emp
loyment and the Janata cloth or controlled
cloth is supplied by the handloom sector.
This is an important decision which has
been taken by the Government which will
benefit Iakhs of handloom weaver famili
es, , handloom is next only to agri
culture in this country. (Time-bell rings)
I will conclude, Madam, since you have
already rung the bell. We have to see to
the development of backward areas.
about which also there is a mention in
the Address. But J would like to tell you
something which is very important. The
backward areas many times eat away the
surplus of other areas. So we have to
give special emphasis on the development
of  backward areas. 1 will urge
that  special attention  must be
given to Ihe eastern “™ which is
ons of the most backward areas of
this country. There should be , nuclear
power plant in the eastern zone. 1 will
plead through you, Madam, that there
must be , nuclear power plant in the
eastern zone, and Orissa is One of the
ideal States for it. It; power supply must
bs augmented. Tt is suffering from power
shortage anti industries are suffering.
Backward  areas are much  more
in Bengal and Orissa. Industrial

ss iy much rampant there because of
power shortage. The Government must iee
that the employment potential is not choked
but improves, without which probably there
will be another social void.

Another point js that the import cost of
petroleum js increasing every year, as was
pointed out by the ‘'hon. Finance ster
yesterday. So we must give emphasis on
thermal power projects. I would like to say
that in the Seventh Five Year Plan th,
super ther-
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mal power plant at Talcher must be included.
It will help to increase power generation and
it will help the national economy.

I will mention another point before
concluding. The public sector must be
occupying the commanding heignts of the
economy. From Jawahailal Nehru till today,
the Congress Government has emphasised
this. But we have to see that the efficiency of
the public sector increases, “nd rightly the
hon. Finance Minister said yesterday that
there must be a ration'al policy for the
administered prices. Because of inefficiency,
the people should not be made to suffe, and
pay more. The prices should not be unreason-
ably high

With thes, words, I would like to say that
unde, the present Prime Minister, Shri Rajiv
Gandhi, the country has progressed.

[The Vice-Chairman (Shri R. Ramakrishnan)
in the Chair.]

At least we have shown to the world that
we could control the Punjab situation and we
could solve the Assam situation. And we
have tried to create a new friendship among
the South Asian countries.

And today as the President says, the
Sri Lankan problem cannot be solved
mdlitarily;  th, Tamil problem
in Sri Lanka cannot be solved by force of
military. The struggle will continue and can
be solved only at the political level. Today
Jayawardene has agreed that India can play a
role in a political settlement. India is holding
high hopes for the developing countrie j,, the
world. It holds a high position in the eyeg of
the African countries, among the ASEAN
countries among the Latin American
countries. They are all pinning high hopes on
India. India js marching ahead. Its economy is
viable. We have gon, through ups and downs.
We are prepared to sacrifice ourselves to
build this' country, we have made sacrifices
and we will cen-tinue to make sacrifices to
m'ake a better and brighter India and fulfil all
fthe promises.
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SHRI BISWA GOSWAMI (Assam): Mr.
Vice-Chairman, the President's Address doeg
not give the correct assessment of the
situation that is prevailing today. After 38
year, of freedom there has been an all round
deterioration of the situation and a total
deviation from the principles enunciated by
Gandhiji during the freedom struggle.
Corruption has- become rampant in every
walk of life and the situation iy going from
bad to worse. Moral values have gone down
'and the values fhat were built up during the
freedom struggle have been eroded gradually.
The President said in his Address

"Violence in public life j; the very
antithesis of the ethos of our civilization. The
frequent resort to violence to settle what are
perceived as grievances of one group or
another should deeply disturb those whc up
hold democratic values. Whil, Governments
must firmly put down violence wherever it
may 0°“» it' is essential t'nat political parties
committed to democratic values should deal
with the root causes of violence through
purposive and sustained work among the
people."

In this respect I would like to point out that
the ruling party has not done anything which
will deal with the situation and will rectify
the atmosphere of violene, that ig prevailing
today. The Government has not done
anything to build up positive secular values
in this country although we are committed to
secularism. The opening of the R'am
Janmabhoomi Temple under pressure of
some Hindus without anticipating the Muslim
reaction has °d to widespread communal
troubl, in UP. Madhya Pradseh, Delhi,
Jammu and Kashmir and Calcutta. On the
one hand the Government has yielded to the
pressure of Hindu <fundamentalists and on
the other hand it has yielded to the pressure
of Muslim fundamentalists. Recently in this
Session the Government has introduced a Bill
called the Protection of Rights and Divorce
BiH 1986 to amend Section 125 of the
Criminal Procedure Cod. which ig a total
surrender to the Muslim fundamentalists and
it is totally detrimental to the interests of
Muslim women. Our failure to introduce a
uniform civil code
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although it has been envisaged in the
Constitution, has made our belief in
secularism , mockery. Therefore, the
Government ;; responsible for this deplorable
state of 'affairs j, the country today. Then
again, Sir, the failure of the Government to
adopt a clear-cut policy towards the problems
of the country ha; resulted in an atmosphere
of violence in the whole of the country and
the Government's attitude towards the
fundamentalists and its leniency towards
these fundamentalists have created a situation
in which communal tension is growing tn the
country.

Sir, the regional forces are grownig. The
emphasis, rather overemphasis, on a strong
Centre and the refusal to respond to the
legitimate 'aspirations of the people of the
various regions have led to the emergence of
these regional forces. Moreover, the uneven
economic development and the under
interference in the internal affairs of the States
and the dismissal, illegal dismissal, of the
legally  constituted  non-Congress ()
Governments have roused the regional
sentiments and this is another reason why the
regional forces are emerging stronger today. I
would like to mention in this connection that
it must be remembered that the multiplicity of
identities is essential for realiy ensuring the
unity and integrity of the country and we must
not forget the concept of unity in diversity
and that is why be Constituion must safeguard
the interests of the smaller sub-nationalities
lkie the Assamese poeple and the other people
in the North-Eastern Region and the other
parts of the country. Unless we do this, our
federal structure will be meaningless and the
purpose for which we formed the linguistic
States would' be defeated. Therefore, if we do
not protect and safeguard the linguistic and
cultural identitj, of tne people then our
federal structure will be in Jeot>ardv and our
unity and integrity will also be in jeopardy.

Now, so far as the economic aspect is
concerned, the Government has deviated
completely from its former objectives. Tho
concept of mixed economy was introduced in
the country with a view to transforming the
economy into a socialistic one and we have
also introduced the word
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[Shri Biswa Goswami] "socialism" in our
Constitution. But mere insertion of the word "
socialism" in the Constitution of the country
will not help and the country will not become
a socialist country only because of that. But
what has happened today? The present
Government has completely deviated from
that P&th of socialism and instead of going
towards socialism, the country is going in the
reverse direction. We have undone whatever
we have done in the past. By introducing
public sector industries we said that the public
sector would have the commanding heights of
the economy. But, today, the public sector is
serving the interests of the private sector and
that is why I say that unless this deviation is
set right, the common people will never be
benefited. Already great disparities have
appeared and the capitalists' stranglehold over
the economy has increased and the
multinationals have also come and they have
established their stranglehold over the
economy of the country. Sir, it was Mahatma
Gandhi who asked us to boycott foreign cloth.
But here is another Gandhi who is prepared to
mortgage the country to the multinationals.
Today, if we cannot come out of the clutches
of the multinationals, then the poor people
and the common people of the country wil]
never be benefited.

In this connection, Sir, I would like to refer
to what the President has said in his Address,
and I quote;

"Modern industrial societies cannot rise
on the basis of continuing low level of
productivity and high cost of production."

And exactly the Government is pursuing such
a policy which will create high cost of living
because by administrative action before the
ses ion was 'started the Government raised the
prices of petroleum; products, fertilizers and
other articles. Today the Railway Minister,
while presentnig the Budget, has proposed a,
increase in the passenger fares. If these things
go on, then definitely the cost of production
will increase and then our whole purpose will
be lost and our cost of production will
increase, our exports wll decrease because we
will not be able to compete in;
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the foreign market and as a result our
economy will be doomed. Sir, this increase in
the prices of commodities is very detrimental
to the interests of the common man. The
President has said in his Address— I quote:

'The future of the planning process
depends on our capacity to face up to
difficult question, and ke bard decisions
that may involve sacrifices.."

But from whom are we demanding sacri
fices? Definitely we are demanding sacri
fices from those who are below the po
verty line, who ar, poor people. We are
not demanding these sacrifices from the
affluent class; you have given them con
cessions. We are giving them latitudes.
We are giving them concessions
after concessions, so that they can grow, so
that they can fatten their purse. If these things
go on, a situation will come when the poor
sections of the people will not tolerate, it will
be unbearable on their part, and they will
have to revolt against the Government.

Sir, the President has himself in his
Address said".

"The balance of payments position
poses a similar challenge. Our exports
have remained sluggish in 1985-86 but our
imports have increased."

This is the situation. We have not made
any progress whatsoever. But we are
claiming that we are proceeding in the right
direction. Sir, the Economic Survey has
said—I quote:

"As a result of volatile rainfall con-
ditions, agricultural  production has
fluctuated sharply during the first five
vears of this decade. Foodgrain production
in 1984-85 fell to 146,2 million tonnes, a
decline of 6.2 million tonnes from the
record level of 152.4 million tonnes
achieved in 1983-84."

Sir, the production increased not due to any
effort of the Government. Production
increased because of the favourable monsoon
conditions. If this is the situation, then what
is our planning? What planning has done?
What is the result of our planning if we are to
depend for increased production of
foodgrains only on
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the monsoons, and if in one year the
monsoon is not favourable then the production
will fall down. So if this is the situation, it
is evident that the planning has not been able
to deliver the goods.

It is said that there should be growth and
development. But it is also riecessary that
there should be social justice and equitable
distribution of wealth. The oil theory,
trickling down theory has been discarded
nowadays. Our Government has today
stuck to the old theory. The Prime Minister
has said that we should go t, th, 21st century.
Who will go to the 21Ist century? It will
only be the affluent section, a hopeless
minority of the population.  Their standards
of living will rise. They may go to the 21st
century. But those who are under the
poverty line, those who are the common-
men, they will not be able to go to the 21st
century. Therefore, this talk of going
tothe 21st century, and our anxiety to
make Tndia the United States of America and
to umprove our standard of living to that
level of the United States of America will
ruin the country because it will create two
classes.  One class, the affluent class which
will be less than two percent will b, benefited.
Their style of life will improve and they will
live like the Americans. But the others wil)
have to fight poverty and they will have to
die of hunger. Therefore, Sir, we want a
well thought-out plan, a plan which
emphasises atotal and radical structural
change in the economic  structure of the
society. And we were committed to this.
Pandit Jawaharlal Nehru was committed to
this. He said that withi that end in view, this
mixed economy was intioduced. Mixed
economy was not introduced to  continue it
for eternity, It was introduced to strengthen
socialist economy. But now jt has  become
the tendency of our Government to say that
our economy is mixed economy  and,
therefore, give concessions to the private
sector and let them loot and let them prosper.
And that has become the order of the day.
Therefore, Sir, in the economic field, also
we are not improving. On the contrary, the
conditions of the poorer sections have gone
from bad to worse. And a situation will
come when it will be
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unbearable for them to bear any burden of
taxation and bear any burden placed on them
by the Government. But, unfortunately, this
Government which claims that it is the
Government for the poor have taken a path of
increasing the indirect taxes and reducing the
direct taxes which directly goes against the
interest of th, common man.

Sir, coming to the Punjab Accord and the
Assam Accord, much has been  said that the
Punjab Accord was signed  and it will be
implemented. But when will it be
implemented? Chandigarh was to be trans-
ferred on the 26th of January. Hindi-
speaking areas were to be  transferred to
Haryana on that day. After the signing of the
Punjab Accord, now it has been said that the
Chief Ministers of Haryana and Punjab should
come to a compromise. Now they are talking
about a political solution.  Therefore, the
Punjab Accord has gone lin vain. We do not
know when tiiis Punjab ~ Accord will  be
implemented. Similarly, the Assam Accord
has been signed. It is very good that the
Assami Accord was signed. But we do not
know when this Assam Accord is going to be
implemented.  Nothing has been said as to
when the barbed wire fencing will be
constructed. Nothing has been said asto
how many of those who have returned after
1971 have been detected and deported.
Nothing has been said in the President's
Address as to what measures will be adopted
to safeguard the identity and (he interests of
the Assamese people. It was a part of the
Accord.  Mere signing of the Accords and
taking pride that we have solved these
problems will lead us nowhere. We signed,
no doubt, with an eye to become popular.
We signed the Accord without judging all the
pros and! cons of the problem. We
signed the Punjab Aceord. Now the
difficulties have arisen. =~ Now  we canoot
implement it. Now we are facing the music.
So, Sir. it is futile to say that by signing the
Punjab Accord and the Assam Accord the
Government has done a very big thing. As a
matter of fact, so far as Assam is con-<
cerned, thi Government should have
solved the problem long ago. People had to
launch their  agitation for six years. They
did not act in time. And that is why the
situation today in Assam  is thata
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[Shri Biswa Goswami] regional party has
come to power. Simi-larly, in other States-
also, regional forces are growing. So, it is
high time the Central Government, the ruling
Party took a stand. They should respond in
time to the legitimate regional aspirations of
the people of different regions. Then, Sir,
nothing has been said about the electoral
reforms. It was promised last year that
electoral reforms would be introduced. Unless
electoral reforms are introduced our elections
will be a mockery. It will be only election of
those only who have got moneybags. They
alone will be able to contest elections. Unless
these electoral reforms are made, these
electiony will be meaningless. Similarly,
nothing has been 'said about introducing the
land reform measures. It has been said that
the emphasis will be given for more pro-
duction, for greater produtcion of foodgrains
in the eastern region. But nothing has been
said as to when the Government will
introduce these land reform measures and
implement those measures. Similarly, there is
the unemployment problem. This
unemployment problem has assumed serious
proportion. Unless a time-bound programme
is evolved, unless a time-bound programme is
evolved by the Government to solve the
unemployment problem, the situation will go
out of hands. Today we are introducing com-
puters. We are going for electronics without
caring for the vast majority of the
unemployed population. We should adopt
such technology in our country which is
suitable for our country and which will not
create more, unemployment, such technology
we want. The Technology which will give
employment to the unemployed youth, the
technology which will give food to the
common people,, that type of technology we
want. So, by merely imitating the west we
will not be able to deliver the goods to the
country.

(Time Bell rings)

Therefore, Sir, with these words, I
conclude and I hope that the Government
will take effective steps and that the admi-
nistered prices which were raised before the
Parliament was called to session, these prices
will be reduced in response to a
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Bharat  Bandh  whicii has been
observed throughout the country
today, in  protest against  the

price hike, in protest against the increase in
the prices. I hope the Government of India
wil] respond to the call of the people and in
response to that call they will withdraw the
price hike in the petroleum products,

fertilisers and foodgrains and other
materials.

With  these  words.  Sir, I conclude.
Thank you.
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SHRi MADHAVRAO SCINDIA:
It does not become you to be so hard on
ladies.
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SHRIMATI PRATIBHA SINGH: You
are really a champion of women.
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THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): Before we adjourn
Mr. Jaswant Singh will start.

SHRI JASWANT SINGH (Rajasthan):
Mr. Vice-Ch'airman, Sir,. ..

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): The House stands
adjourned till 11 am. on Thursday, the 27
February, 1986.

The House then adjourned at fourteen
minutes past six of the clock, till eleven of
the clock on Thursday, the 27th February,
1986.



